Yadav, | am telling you, we will make all endeavours to protect the Government’s legal rights to
regulate the utilization of gas and its allocation. | am very grateful to all the Members and say that in
case any Member has any other guery, please send me & note, in two-or three days, | will reply to
that. Thark you.

...(Interruptions )

SHREI TARPAN KUMAR SEM & Sir, at least one dlarification must be allowed; atherwise, there will
be no uge of making this Calling Attenticn.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please take your seat...(dnterruptions )

SHRI TAPAN KUMAR SEN : At least, one clarification must be allowed, and the hon. Minister

must reply, specifically, to that ... (Interruotions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please take your seat. The Minister has already
stated in the Houge that whatever paints are nat replied here, he will be writing to every Member. He
has already committed...dnteriptions).. Now, we will take up further discussion on the rise in
prices of essential commodities. Now, Shri Gireesh Kumar Sanghi...ﬂnrerruprf'ons)... Yes, Yes, Mr.

Sen, he will write to you... (dnterruptions )....

S, Y T e STOETEE Wi, A A 9 A B wae o) 9el T L (EaET). .
T Jeet ¥ foRad A & ..(ae). .

7} el eRT : AT e 2l

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Usually, Calling Attention takes one Hour. It has
taken more than that...(dnterruotions ... He will write to you. ... (interruptions ... Please take your
zeats. | have called Mr. Sanghi. ..{dnterruptions )... Mr. Minister, you will reply to every Member,
whatever is  left.  Wont  you?  ..(0mteruptions)...  Now,  Shri Gireesh  Kumar

Sanghi...(Interryptions )... Nathing else will go on record except what Shri Gireesh Kumar is saying.

SHORT DURATION DISCUSSION

Situation Arising out of continued rise in prices of

esgential commodities in the country

SHRI GIREESH KUMAR SANGH! (Andhra Pradesh) @ Sir, | thank you for having given me the
opportunity to express my views on the availability of essential commodities and price rige in the
country, which is a very burning subject of discussion. Sir, price rise is a natural phenomenon. Over
the years, we have been seeing that either the prices go up or come down. Thig ig based on demand
and supply and the market forces. Which apply to this. The Hon. Minister, rightly, state, during his
speech in Lok Sabha, that the price rise in our country, when compared to other caunties all over the
world, ig very much in contral. The price rige, over the last few years, in our country has been almost
to the tune of 15 to 17 per cent, whereas compared o other countries, developed countries also, it

was right up to the tune of about 100 per cent.

204



Siry [will straightway come to some of the measures taken by our State, the State of Andhra
Pradesh, by our hon. Chief Minister, Shri ¥.2. Rajasekhara Reddy . YWhen we talk of price rige, there
are two different segments. One segment ig the segment which ig affluent, which can afford the price
rise and which can go to various super markets to buy products of their needs. They want very high
guality and high priced products. There ig another segment which iz our rural folk or our poar falk,
and go aleo the people who are living ‘Below Poverty line®. For them, the Government intervention is
very much eszential. | am confident, and | am sure that the kind of intervention that my State, the
State of Andhra Pradesh, has dore ig highly commendable. | would like to put before this House the
various steps taken by our State Government under the leadership of our han. Chief Minister, Shri
Y.5. Rajazekhara Reddy. Sir, you will be surprised to know that we have about 2 crore 30 lakh ration
cards in our State. We suUpply rice at two rupees per kg., and up to 30 kgs. of rice ig given to a
family, up to 4 kgs., per head, in family. We supply 10 kgs. of wheat at Be. 7 per kg; sugar at
Fea. 13.50 per kg; kerogene at He. 9.75 a litre and Palmolein ol at Rs. 35 per litre. As far ag red gram
ig concerned, we supply red gram at Re .30 per kg to each family. Sir, the Public Distribution
Systemn, in our State, iz working very, very effectively, and there are hardly any cases where people
fesl that they don’t have a ration card. If somebody has got & white ration card, he is also covered
under the Rajiv Arogyasri by which his health is also covered; his health is also insured. There are
hundreds of allments which are covered under the Rajiv Arogyasr Health Insurance Scheme; and the
beneficiary can walk intc any of the carporate hospitals and get himself treated. Since 2007 when thig
Scheme was started, up till now, our Government has spent on the Rajiv Aragyasri Health Insurance
Scheme itself Rs. 1725 crores, benefiting 3 lakh beneficiaries . Now, this Scheme has been extended
1o 367 hospitals and 942 diseases have been identified under this Rajiv Arogyasri Health Insurance
Scheme. Sir, thig year, the Government has allocated Rs. 925 crores. ..Unrerruprfons)....

s fee amf (7 92T« R, TE discssion price rise T¥ 2 T heatlh T 2

SHRI GIREESH KUMAR SANGHI  Sir, | am speaking on price rise, on esgential commuodities, on

health, on...
SHRI VIKRAM VERMA @ You may cantinue.
THE VICE-CHAIRMAN (PRCF. P. J. KURIEN) : Speak on price rise.

SHRI GIREESH KUMAR SANGHI = Yes, Sir. Essential commodities are also part of it; health is
also a part of it. Similarly, our Government has started a new project through which they will be
supplying mineral drinking water at two rupees for twenty litres to each house. It is a very unique
acheme which the Government of Andhra Pradesh has started. Similarly, Sir, there are many such
programmes which the Gowvernment has taken up to control the price rise and to support the
farmers. 3ir, because for the farmers are the backbone of producing agricultural produce, out State
Government is gpending about Rs. 5400 crores, annually, o give nine hourg® free power supply, per
day, to about 30 lakh pump gete. These are the various measures that our Government has taken. To
benefit the poor people, the Government of Andhbra Pradesh has also taken up various innovative
schemes like pensiong and other inifiatives. Thig is how the Government intervened. Price rige is one
thing, but strengthening and benefiting the comman man to improve their purchasing power is also

an lzaue directly related to price rise.
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Now, Sir, when we talk of price rise, there are several issues related to the Minitry of Agriculture.
| feel that there is a lof of gap between the land and the lab. There ig a huge gap between what is
done in labe and the benefits that people at the grassrocts level, the farmers, are getting out of the
research done there. There ig a ot of gap there and & ot needs to be done in this area. YWe have to
do a lot of regearch, come out with new seeds, extension work needs fo be improved, and g0 on.
Statistics are available to show the yield in our country ig very poor. Take any crop’s vield in our
country; it is very poor. Be it rice, wheat, cotton, pulses or oilseeds, when compared to ather
countries, the crop vield in our country i2 very poor. So, our farm practices needs to be improved.
Our harvesting practices need to be improved. Our land use policy has to be changed. We have
various Types of land in our country; there are hills, mountaing, plaine and fallow lands. For each of
these land types, land palicies must be made according to the avallability of rescurces. Similarly, Sir,
irrigation is a big factar when it comes to contralling price rise and availability of commodities. It is
directly related to agriculture. | am happy to share with this august House the inttiatives taken by our
State’s Government in this area algo. It is through a programme called Jalayagnam where initially 26
projects were taken up with a total outlay 46,000 crores. Late on, we added 871 projects which would
irrigate 21,756,000 acres of land. Ultimately, the plan s to bring about one crore acres of land under
irrigation. It will definitely strengthen the farmers and increaze yields. By increasing the yield, we will
be able to supplement the shortfall in supply and reduce the gap between demand and supply. |
wolld |ike to suggest to the han. Minister, who is present here, ig to ensure that proper extension
work is done and the benefits extended to the farmers. The transport system in our country is such
that we find that a particular commodity is sold at a very cheap rate in a particular area, the growing
centre, while in other centres the same commodity is sold at a very high price. So, proper logistics

and transportation also need to be strengthened and enhancedzo that we are able to do a better job.
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sft firdler A =Tl : W, L)L

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Sanghiji, please take your seat.
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SN TEARRT IR (SR WY L (EEE).

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Panyij, please take your seat. What are you
daoing 7 Why do you disturb the Member of your own party ?
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THE VICE-CHARMAN (PROF. P. J. KURIEN) : Now, Mr. P. Rajeeve. Your party’s time is two

minutes. But, you take five minutes.
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SHRI P. RAJEEY (KERALA) : Thank yau, Sir, far giving me this oppartunity to participate in this
discugsion. | would not like to repeat the points which have already been raizsed by other hon.
Members. But, | want to add one fundamental point, that is, shortage of foodgraing is nat the major
reason for the scarcity here. While India has recorded the highest production in foodgrains, the per
capita foodgraing availability in this country is less than what it was during the Bengal famine. | would

not like to elaborate this point because of shartage of time.

Siry |would like to focus an my own State, Kerala. Kerala has ane of the best public distribution
ayatems in the country. By proper utilisation of thig public digtribution system, earlier, we had been
able to control price rise effectively. But, the sifuation has changed because of the Central
Government’s policy. The Central Government ig trying to dismantle this public distribution system,
firatly, by intraducing the targeted public distribution system instead of universal public distribution
aystem and secondly, by introducing the division between APL and BPL Accarding to the Central
Government guidelines, only ten lakh families are under BFL category. So, we are compelled to
spend more than Rs. 200 crore per annum to give rice to all deserving families through ration shops.
So, the Central Government should reconsider it decigion on targeted public distribution system and
give rice at BPL price 1o all deserving families in the State of Kerala. The Central Government ig also
Trying to reduce the rice allocation to the State of Kerala. Now, there ig a shortage of more than one
lakh tonnes of rice. The State Government has been continuously approaching the Minister to give
proper allocation to the State of Kerala. How the Government dare to export rice to South Africa and
other countries when the people in this country are under starvation and States are continuously
orying for proper allocation of rice to feed our own people? How is the Government dare enough to
export rice to South Afrlca? | suspect the Government has some vested interests and they are nat
locking at the interests of the pecple of this country. Now, the Government has decided to
temporarily ban export of rice. That is good. But, our demand is, proper allocation of rice for BPL
and APL families should be considered positively. The public distribution system in Kerala not only
includes ration shaps but Neethi stores, consumer stores and festival type of bazaars are algo there
in the public distribution system. We also have Neethi medical stores to control the mediflation, that
is, reflection of inflation in prices of medicines. So, we, the State, have taken some initiatives to
control the prices. The Central Government should have an obligation or duty to give sufficient

financial assistance, at least, in the ratio of 50 1 50 to the State of Kerala.

Sir, now, | come to my last paint. Al of ug are aware that Kerala is a consumer State and
geographically, it lies at the =south end of the country. So, we have to spend maore for the
fransportation cost. So, whenever the ail price rises, it is directly and severally reflected in the prices
of commadiies. ...(Time-bell)... In the answer to the Question No.43? in the Session, the Minister
stated that the petroleum PSUs have reparted heavy profit after tax. It started from Rs. 656 crores to
RFs. 4,848 crores, as per the answer. So, there iz no special regson for this oil price rise. So, |
request the Government to reconsider this decision (Time-bell rings) and take a decision to contral

prices all over the country. Thark you, Sir.
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SHRI TIRUCH! SIWA (Tamil Nadu) : Mr. Vice-Chairman , Sir, we are, once again, discussing a

very Important issue that is bothering the minds...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Mr. Siva, you have five minutes. Actually, in the
‘Others’ category, there are 10 speakers. | want to allow everyone. But the tatal time is 23 minutes. |

am giving five minutes each so that everyone speak; otherwise, we will have to cut some names.
SHREI TIRUCHI SIVA : Sir, | have always cooperated with the Chair.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : If you cocperate, mare pecple can speak, That

i= my point.

SHRI TIRUCHI SIVA : Sir, we are, cnce again, discussing a very important issue that is bothering
the mind and day-to-day life of the common man whase misery is alsa soaring high along with the
prices. | do not want to repeat what my colleagues have said earlier. | thirk the basic intention of thig
discussion is that the views and suggestions expressed by the Members may help the Minister ta pull
daown the prices faster and in a better manner. Last year also, there was a price rise. We had a
discussion here, like many other years, ag Shri Venkaiah Naidu painted out. The Government took
certain measures to combat inflation, including the ban on export of some commodities like rice and
wheat, while allowing duty free imports. The Government had set a minimum import target for the
public sector unite and had also offered to subsidise some commodities distributed by the State
Governments through the Public Distribution System. | do not know what s the outcome. The
Minister may, in his reply, tell us as to what are the results we have derived out of that. This year
alsn, the Government has taken some measures. When a guestion was put last month, the reply
which was received was the same which Shri Mysura Beddy received yesterday. And we don't

expect the Ministry to change its strategy every month ar every day.

2o, sticking to that, | would like to seek just three darfications fram the han. Minister, whose
reply, | think, will enlighten the Housze a2 well as the people outside. The inflation level on food items
could go up in the coming monthe due to both demand and supply factors. Sir, the agricultural
production, this year, could be adversely affected due to poor maonsoong, which have resulted in
droughts and floods in different parts of the country. On the other hand, with the increase in the
avallability of morey, for obvious reasons, like, the implementation of the Pay Commission
recommendations, NREGA and the other Government schemes, the demand would drive up the
need for esgential commuoditeiz. Sir, aleo, the RHeserve Bark, in its Monetary Review Pdlicy aon 28th
July, hag indicated that it also expects a rige in prices at the end of the financial year even though
there are no supply shortages. | would like to know what the palicy of the Government is in handling
thig potential increase in prices. The second thing is that there is a variation between the inflation
based on the Whalesale Price Index and that based on the Consumer Price Index. This means that
though the Goverrment reports a decrease in inflation based on WPI, the Caonsumer Price Index
shows a continued increase in prices of goods relevant to consumers. The main reascn for this is that
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the basket of goods, used to compute these indices, varies. There are 435 goods in the WPland 250
inthe CPI. At the same time, essential commadities, such as food items, have a higher weightage in
the CPI, and its algo includes haousing, education and transport, which are not included in the WPI.
Sir, | would like to gucte one thing. "The Coraumer Price Indices, for industrial workers and
agricultural labourers, taken with all their weaknesses, show a picture of inflation entirely different
from that shown by the WPl Far from siretching to zero or negative levels, the annual rate of
inflation, measured by the Consumer Price Index, has been averaging just under 10 per cent for
industrial workers and over 10 per cent Tor agricultural workers over the last 2ix manthe of published
data. Inflation in fod prices sigrificantly affects a much wider gection of the population than industrial
workers and agricultural labourers. The poarer the family ig, the higher is the proporation of Budget
on food and greater is the impact.” | would like to know from the han. Minister as to whether there is
any plan to use the CPI ag the main pdlicy indicator rather than the WPRI. Thirdly, the Gavernment
repaorts inflation on a year-on-year basis. This means that it compares the present level of the WPI
with  the one prevailed around the same time of the last year, and announces a difference in
percentage. Thie differs from the best global practices. Mozt countries report inflation as a change
from the previous maonth, adjusted to, by seasonal fluctuations. Does the Government have any plan
to bring in such a system? Sir, this is the federal structure, where the State Governments have a
share of the Centres’ in everything. We give agricultural lcans to farmers at the rate of four per cent,
As Dr. M.3. Swaminathan has suggested to the Central Government. We expect that the Central
Government would also implement that in order to save the agriculturists as well as the agricultural

workers, and thus help in bringing the prices down.

SHRI KUMAR DEEPAK DAS (Assam) : Sir, retail irflation based on the consumer price index for
agricultural labourers and rural labourers has already reversed the declining trend and gone up 2.09
per cent in April, 2009 1o 10.27 per cent in May. These are food-heavy indices that underscore the

relentless rise in prices of food articles.

As increase in the retail price of petral and diesel takes place, the retall inflation also starts rising.
Again, poor mongoons bring mare pressure on prices of food articles like dals and vegetables. Prices
of basic vegetables like potato, onions, tomato etc. have shot up. People are paying double the
price now. What is worse is, local vendors are taking advantage of the situation and refusing to

recuce the prices. The Government attitude towards such a situtaion is very casual.
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4,00 P.M.

The total pulses production of 14.9 MT in 2007-08 fell 1o 13 MT in the year 2008-09. Prices of
black gram, pipeon peas, yellow gram and chana dal shot up by almost 20 to 50 per cent overnight.
International prices of pulges are high and the ddlar is now strong against the rupee. that is why
private traders are not importing pulses. Therefore, my suggestion is that the Government should on
its own import pulses to contral the spiralling prices. On top of this, whaolesale traders are hoarding
stocks in order to make profits later. The Government is silent. | want to know whether any action
has been taken by the Government againgt such traders so far. The State Food and Civil Supplies
Department should also wake up from ite glumber and devise an effective monitoring mechanism to
keep a watch on prices of eszential commodities and lock into traders” justifications for effecting any
hike. There is lack of coordination between State Governments and the Central Goverment in taking
ary such seffective steps. Government should revamp the PDS that has been in the doldrums and
that e beszet with widespred corruption. The Government should establish & mechaniem to check
such arbitrary and unreasonable price increases. It is the fallure of the Government and the
administration of not having any contra on the market. | want to know whether the authorities have
ever put to test the claims of the trading community vis-a-vis prices at source and the rates of

increase in prices. The Government authorities have totally surrendered before the traders® loblby .

Sir, we, the people of Assam, are facing grave problems; we face great disparity. As you know,
Sir, the people of Azsam are facing & serious law and order situation. There ig a perennial flood
problem. Again now, pecple are facing drought in every district of the State. The hike in prices of
esgental commodities is cauging great despair to the gam adni in the State. The Government should
take immediate and effective steps to curb rige in the prices of essential commoditeis. It is urged
upon the Government to provide dal and edible oil at subsidised rates through the public distribution
system and to restore Above Poverty Line (APL) categories as an interim measure towards

universalizgaton of the Public Distribution System (PDS).

WEN avarEd 8 (ERAm) @ T, W9 29 081 UF price rise BT AT N I8 B, WATh TF
7T 50 9E 96 9T 2 16 AEET e 9 92 VBT 2 SU 99y W B §F Bel & o] U T8 81 5
ﬁﬁ%ﬂwmé\'ﬁﬁ%ﬂﬁfﬂﬁne\m mouthsadded,ﬁﬁﬁfﬁﬁﬁ%ﬁwﬁﬂ%mﬁgﬁm
TR EE e e population BT avE Yreg= 31 o9 production EEFFTW increase &1 ?EDT%’, BIET
price rige T T welcome EE@“Q TG W 9Tel EIE?T il ?%“ %GJT\T\’ production W#TEQV%\ SR, 41
Tt Fonaw & Tp e production THIE, TE B 27 T2 farmer B TH SIS AT IT R B B,
fhrars g, ¥ide ol o8 &1 Bled, aT8) Wad BN invalved 1 {2 g2l & 6 a1 S Minister of
Agriculture %, 3 g U farmer %\ IRE 91 T-PT%JQ 5 o9 farmer Eﬁﬁé’ ?%r %, gz short measures
& 1 il 2fteT 1 9 < o e e w1 a8 ¢ T, &+ isT W 98 = 597 U a9 A9 loan
waiver T %, TR SO T discrimination % TR ST1 e 3T farmer %, ?\"I‘dﬁﬂ%ﬁﬁ@jﬂl EEIRES
off FET OiferdT & 5 TN P Ueel felT) 9TS4l, U a0 GHiem 5 T farmer <1 S @199 &,
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THH| BT e TR Bl S TE] well, S HEd £ b gie =56 ad | qaTel U8 £ T o &Fs] TR 2,
ofERiGE & Suad! oy $0ed 51, SU] B8] 5 g sad guifed fHer, &ifh wus! §) Fed §
& g o 2] el afie o) gan 2 15 of ey wER e €1 8, 399 o w9 2 g8 dore iR
SRAT 21 59 d%T19 A 1 7 1.5 TReie FThe Riel 2 &R R A 51 19w fel 21 2AN BN
T d1 IR e 21 2T, TS SANT SR A= S ST EeaT o) Al 91 # 1 aifitey S
o1 o 92 BN A 431 2| 59 A1 SUIeT T2 9 1 BER W GRS g1 B 7 A e 9 98 2 1
B D1 AT BT & o0 AN T W ST AR, U e 2T 2 o g 9 e
m%\', ST B g eled ¥ 3 o %5 P Elﬁ’ﬁ%oTW P | have written to the Union
Finance Minister also. SHH UF il 2 TR ®1 &9 85 h 72 o7 w&1 & 755 78 =0 %
Wgﬁmg,m@gﬂéﬁméﬁmﬁglWﬂ@comfuse%ﬁﬁﬂ%ﬂﬁﬁﬁmé@%
WW@E%%’Q?I [fitis for all India, then, please announce it. Hﬁ%ﬁmﬁﬁwﬁﬁﬁthey will
also be free from the yoke of moneylenders. firfrees BSIEEN TG %IQ G W QFCTEI'FT EE@’Q
I ST #1 IR THE B S0F Aeldl SHh] Wl 419 9iNg B aisiel § 78 B, SUd] 98737
AR TN SHIN F TofY 39 IS 9 BT R o1 €9l HISa= HudTl| $71 99 Aty &1 5 T &1
WieEhae 2 AN WY & 1T g 2 27

Sir, my next issue is wastage of food. SJ—GFQW ERIN-IE %, A= vEe EARG %\ IoTTE R
SR H e aTel B e AT H1 TS g 2 A9 S| (W e 3541 8, SUie 26 Wi
FURNET FH 2, Vold 2 @1, WH o] ATAS AT 7 21 & wWe D1 R I1gy Hieyy &) 2 8l
T o W oE 1 ST 2, 951 99 Wad 7 WS BUNe] 78] & suien Jare ff T2 2 S &1
e ey W18 &1 997 21 3K 98 RS B 81 9 |1 91eS 2 21 72 1 wigs vest e &)
2N There should ke more storage capacity, and movement of foodgraing which are still lying there,
AR SHD| BE T2 e W I8 8, A7 SR AT e Y B, a1l € el 8l wE 21 gafeny o
AT 2 e He | ERUTI 3R U B RGN S g W8 & - Wl 59 HRUTE Feaa TS
TEH] T BT

TR, U7 MZeH F1ee & a1 H 2| Bie® T Hieed 01 21 98 Wed 981 %6 1 & o1 311 A SHarg
Bl AEal 2l If every farmer, irrespective of 8HNT T %\', g dran i W@G@ﬂ\ T 37T TR A
T2 E 98 R I offe & o 21 <11 UeE IIae ] e 2, T 98 Hel WY, 9% 3779 & o B17
B TG 39 217 o SIS 98 AU AR - dIe 9% &) N.ALG Sl 3N e Heys dl
2, 7 e B3R & sael A 21, I1fs allv Frea v ol S ) R 2d 1 gl v el g
Ry 1 I 21 3FR B Tl § 61 SUH AT g8 9% who is efficient, who can do it. T9 &
=S T T e ol FETe @1 g TR ol 2, [ U R & 7 &1 wied vEw 2, 98 fethe
Tew H fehe & ofv ve el o v 21 3 foma 2 16 o8 H 3o B Wied o7 e 997,
ARET =g S ¥ g5 B B ST NS ATIT FBT W 21 BB A TI0e] BT W 200 IWHe
E‘Eﬁ\_ﬂgéérl There is a disparity betwesn different cities. Who is responsible for it Y The Government
i responeible for it. S G978 ¥ HEHE F81 81 & BRI T=1s A allT, Bieare A 317, el 4 3R
TN TS H AR 1S9 S| ST o EHE FIN| 3T FEe £ [ S 51 9 YBl B, 01 57 S0 W
& o of Teng <Y, S &% e 35U & ey <)
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE) : Mr. Vice-Chairman, Sir, as the
discugsion on inflation and price rige I8 being debated, | did not have the privilege of ligtening to the
Members directly sitting here, but | had the opportunity of listening to some of the observations made
by the hon. Members, sitting in my room in Parliament House, and also from the notes which we
have received. Various aspects have been raised by the han. Members. | would like to deal with
some of the issues in general terms. The detailed reply would be given by my distinguished colleague

in the Ministry of Agriculture, Food and Consumer Affairs.

Sir, first of all, | would like refer to the paint, as has been painted out by several Members, that
inflation iz because of the bad management of economy. Yes, it is our respansibility to manage the
economy in such a mannter so that the supply and demand management have some equilibrium and

if that equilibrium is last, naturally, it would adversely affect.

The second guestion that has to be kept in view while participating and trying to analyse the
regsong for the price rige ig that the entire situation does not depend on the domestic management
policy. There is also & global factor. We may like it orwe may not like ity but no economy in the waorld,
today, is insulated from the external influence and that external influence also causes inflation or

deflation in the economy.

The third factor is the seasonal factor; our economy s depandant, o g congiderable extent, on
the monsoon; particularly the agricultural econamy on the seasanal factar; and, it is not unusual that
every year, at a particular point to time, we find that there ig a tendency of the enhancement of prices
in certain groups of commaoditeis; these are usually being described by the economy as ‘seasonal

factars’.

The fourth aspect which has to be looked into is how to insulate the vulnerable sections of the
society from the adverse impact of rising prices because they are the worst hit. No doubt, certain
pdicies lead to inflation; or, there are certain Government policies and programmes which have the
inflationary trend. Take the case of minimum support price mechanism. If we want to give a
remunerative price to the farmers, which is absolutely essential to encourage them to produce maore,
to meet the reguirements of the growing population, there ig no carpet under which you can keep the
impact of it. What best you can do ig, you insulate the vunerable sections of the society by providing
subsidies through a certain mechanism. And the mechanism which is prevailing here in this country
is the Public Distribution System. If through the effective Public Distribution system, channelising the
subsidies which are being provided to the targeted group, is effectively implemented, to that extent,

we can achieve success in insulating a section of the society from the adverse impact of rising prices.
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MNow, as per the pregent practice-1 am nat going infa the merite -econamists may give their views
and theories; | am naot going into that aspect of it ; surely, that can be discussed. The current practice
which is being followed in this country is -- it is our Government, it i their Government, the practice
is In vogue aver the decades. All India averages of the wholesale prices and retall prices of 16 items
are being monitored by the Department of Consumer Affairs, and from there we arrive at the
decigions about the price index. So far as the WPl is concerned, it ig vetted; averages of 435
commodities traded in the wholesale market are classified in three categories. Fach clagsification has
each group as weightage. Primary articles have the weightage of 24.02 per cent. The second
category is fuel, power and light. They have weightage of 14.23 per cent. Third categary is the
manufactured items, which has a weightage of 63.75 per cent. Al these taken together come ta 100
per cent distributed in three categories of commodities, primary commodities, primary articles, fuel,

pawer, power, light and manufactured items.

Always there is 8 point, which has been raised, as to why there is serious divergence between
the Whalesale Price Index and the Consumer Price Index. The question ig very ligitimate and the
answers are also being given because the weightage is different. The type of weightges, which you
have in the Consumer Price Index and the type of weightage of the commodities, which you have in
the YWholesale Price Index, are completely different. For example, in the Wholesale Price Index,
sometimes you take the food iterms ; the weightage of the food artidles in the Whaolesale Price Index is
25 per cetn. The total weightage of the primary articles, as | have mentioned, is 22.02 per cent and of
that If you take it ag 100, the food items will be 25 per cent. There are four categories of the
Consumer Price Index. There is Consumer Price Index for the industrial workers, there is Consumer
Price Index for the urban non-manual emplayees, there is Consumer Price Index for the agricultural
labour, and there is Consumer Price Index for the rural labour., For historical reasons, these four
Cornsumer Prices Indices are being maintained over the years. NMow, | am giving the example of the
food itemz. The weightage in the WPI is 24.4 per cent, for the industrial warkers the weightage is
462 per cent and Tor urban non-manual employees, it is 47.1 per cent, Cansumer Price Index for the
agricultural labourer is 66.8 per cent and Consumer Price Index for the rural labour is 69.2 per cent.
Therefare, if you go item-wige, you will find that the large variation in the weightage is there and that
iz why you will find that always there is convergence. But earier our experiences had been that the
covergences would have emerged after the divergence parallel lines moving for guite some time, at
some point of time there hag been convergence. But recently, we are noticing that covergence paint
is being delayed and this iz an area of concern, which ought to be looked into. Therefore, these

aspects are engaging our attention and we are taking care of it.

The =econd guestion comes and which has been legitimately demanded and also ig being
debated now ig that why we are maintaining two =ets of indices and whether we can have ane

set of Indices. So far as WPlis concerned, it is mainly for the traders who have been trading inthe
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wholesale market. The guestion ligitimately addressed whether there is need of four sets of
Cornsumer Prices Indices. In fact, this issus was addressed by the CSO out of these four geries. The
CS0O maintains one serieg, that is, for the urban non-manual employees. But for rural labour,
agricultural labour, and industrial workers, these Indices are being maintained by the Labour Bureau
not by the CSO. But C30 was asked whether a mechaniem could be evalved through which instead
of having four series of indices, we cauld have only one. They found it extremely difficult but still they
are working on it. And the Central Statistical Organigation has asked them to look into that aspect. |
understand that some discussions are still going on at the expert’s level, and they are trying to
emerge. [he second aspect which was thought of, was: what are the steps which you are gaing to
converge into one set of index? And what is the international practice? We have found that a large
number of countries have only one set of index, particularly the develaped countries; that is
Cansumer Price Index. But, cbviously, you will recognige, Sir, and the hon. Members who are
knowledgeable will also recognise that the variations of development in our society are so divergent
that cne set of consumer price index will not meet the requirement of the entire community or a big
chunk of the community. Whatever indices you try to attain, you will find, as | mentioned, that in two
impaortant segments, food items is having are weightage of &6 and 68 per cent in respect of the
agricultural labour, in respect of the rural labour. Therefare, you cannct simply ignore these aspects.
So, varigtions would be there. Now, If the variations are there, and if, at least we maintain the WP
and CPl, efforts are being made, as | mentioned earlier, to look into whether instead of having four

CPl; we could have one CPI.

The second aspect about the food management, as | was saying, is that there are certain
palicies. Here, what would you do’? We cannot go back and say, farmers will nat get back the
prices’, every year. If you make & comparison, you will find that we have enhanced the procurement
price of wheat by almost Re. 380, per gquintal, and paddy orice, by Rs. 300, per guintal, aver a periad
of five years. But, the demand is much more. Farmers are demanding more, and farmers are to be
provided and given remuneratives pricess othat they produce more. No country of the warld can feed
1158 plus crore people. Mobody can feed. India will have to be gelf-sufficient in food production, in
meeting its own requirements. Then a question comes : Are we taking adequate steps? Are we
daoing enough for the agricultural development? Of course, the answer will be given by the Minister
in-charge of Agriculture, Consumer Affairs and Food. Only one point. | would like to emphasise is
that during the Elevenith Flan, this aspect has been recogniged. There is no denail to the fact and it is
not passing on the buck to this Government or to that Government. Over the period of the last 10 to
15 years, as the public expenditure in the agriculture sector was not substantially high, we had to pay
a very heavy price because the agricultural growth has retarded. It has not matched the reguirement
and the component in the GDOP. Of course, in a developed economy, primary commodities
contribution of agriculture will have to be reduced and the other sectors like service sectors,

manufactured items, industry, will have to take & more and more higher place but agriculture has a
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place. That is why it was recogrized that, at least, at the level four per cent, if for a longer period, we
do not maintain the sustained development of agriculture in real terms around four per cent plug,
then it will be difficult to have the balanced growth, which has the objective of ‘inclusive growth’,
through which every strata of society can get benefit on of it. | now come to the questions that have
been raised by some hon. Members in respect of what you are going to do if you cannct control
inflation. Everybody recognises that we depend on external sources for our fuel reguirements.
Nearly, 3/4 of our total fossil fuel requirements are coming from the external sources. We do not have
the cantrol aver it. It has been calculated, at the present level of indigenous production and if the
present level of consumption fossil fuels and hydrocarbons continue at this rate, at the end of
Eleventh Plan and during the 12th Plan, the requirement would be almost 90 per cent. Today, itis 72-
75 per cent. But, after sometime, it would be around 20 per cent. Therefore, we are exploring the
passibilitels of alternate sources of energy where our dependence on the external sources of energy
could be reduced to that extent. Various measures are being taken. But, that is outside the purview

of the current discussion.

Sir, the short point towhich | am trying to drive at is, these are the factors which are contributing.
Mow, to remove distortions in the demand and supply mechanizm, we are taking steps. Hon.
Membzers will recollect, during this period or a little earlier of the previous year, the rate of inflation
was 20 high that the Government had to resort to a tight monetary palicy. Too much money chasing
too few goods s the narmal traditional example which the economiste give to explain the inflationary
impact. The Government had to resort to tight monetary policy. The liquidity in the market was
reduced and after that the impact of the global recession and the geries of other steps which we had
to take had its adverse impact. Today, it the WP ig negative, it ig not g0 much depending on the
pdicy formulations of the Gavernment. The substantial difference which takes place in the case of
cneitem -- | can give many examples -- is dil price. The ail price, in August, 2008, has reaches as
high as US $ 147 per barrel. It came down to almast US $ 40-45 dollars per barrel or US $ 50 barrel
in the maonth of last May/June, 2009, Again, it has started maving up and reaches to around US $
68-70 per barrel. It is varying. It is uncertain. Nabody can predict at what point of time it will again
shoot up. One of the major reasons is there is international recession. Industralised countries are nct
going to consume more ail. | expected that the oil prices should have further depressed. But, there is
an apprehension that even though there is a demand, but, as there ig strong dollar and the
possessors of the dollar are converting their dollar into some sort of commaodities -- of course, this s
g specUlation of the economists; it may be true ar it may nat be true, but, there is some sugpicion --

as g result of which, certain commaodity prices are stepping up.

Another important factor in the rige of prices was last year’s totally unbridied rise in the prices of
certain essential commodities, including food itermms. Now-a-days, the world is too small. Everybody
knows everything. The total global production is known to the villagers living in remate carmers of
Indlig. Sir, be it agricultural production ar industrial production or whether it ig the trend of the GDP in

different countries, advanced countries, developing countries or least developed countries, all the
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information is readily available and depending on such information, they take their own decisions.
There iz noway you can ingulate that this type of infarmation will be not available and action, arising
out of information, cannot be prevented. But, still, what could be dore in & given situation, we are
daing it. Far example, we have taken a series of measures to insulate the adverse impact of inflation

on the common man.

The first thing that we had decided for maintaining the equillibrium in the prices of primary
articles, particularly, the foodgraing wea this. & ban was imposed on the export of foodgrains. Import
was allowed liberally including that of sugar. Sometimes, it caused a real embarrassing situation; |
will give you another example. Last time, because of the shrotage of edible dil, we had decided to
import about a million tonnes of edible cil, and a few hundred thousand tons were earmarked to be
distributed at ane kg per ration carcholder, with a subsidy of Rs. 15/~ per kg. The States were asked
1o lift this quantum of edible il and to distribute it through their Public Distribution System. But hardly
ary State Government took it, and we had to pay a very heavy doss of subsidy. After all, money is
coming from the people. Therefore, supply management, demand management, making availability
of goods in short supply through imparts, etc.-- all these steps are being taken in a timely manner.

As and when these steps were taken, it had some impact on the prices.

MNow, there is another guestion which has been raiged more than often i, -- the Minister of
Agriculture will reply it in detail; | will just like to touch upon it - why cannot you have the legal
measures against the hoarders, profiteers and black marketesrs? At one point of time, this power
was taken by the Centre, but, in 2006, we decided that the power should be vested in the State
Governments. They are in a better pasition to assess the situation and also to take appropriate steps
and it has been given ta them. Therefare, they can take it. The two aspects which, in cooperation of
the State Governments and their effective handling, are, absolutely, called for are as follows. One ig
the effective public distribution mechanism and the second is de-hoarding, or these types of
malprotices which are taking place. There are certain izsues which have been raiged about banning
the Forward Contracts. When it was found that the prices of certain items, particularly, on a
speculation basis, were being raised, the ban order was issued by the Minister of Consumer Affairs.
Therefore, all these steps are being taken as and when the situation demands it. It is not that the
situation remaing static. A question was raiged, because of th ebad management, economy ig not
grawing. Economy is growing. Economy has grown. For the full five years, we attained an 8.6 per
cent GOP growth. Because of bad management, it was not possible. Knowledge Members af thig
House are fully aware of that. So far ag GOP ig concerned, we have a lang-cheguered history. In
251, we began our development planning. Fram 1951-1972, our GDP growth was 3.5 per cent. In
the 80°s, it was five per cent. In the 20°s, It was 6.5 per cent average. Therealter, we reached a
grawth gyndrome of 8.6 per cent in the previous five years. This year, it has been less, that is, in
2008-09, it is &.7 per cent, because of an intermatioral crisis, & global phenomenon. And, because

of that, we had to inject Rs. 10.086,000/- liquidity into the system, which did not get immediately
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converted into praduction. That algo has an impact on the overall monetary expansion system. So,
you will have to do the management to strike a balance. Sometimes, you will have to tighten it,
sometimes you will have to loosen it. A= and when the econamy demands, you will have 1o doit. This
fime, the wegetable prices, the milk prices and the prices of a lot of other articles have been
increased because the monsoon ig erratic, which is causing concern to all of us. It has its

symotomatic impact on certain ather essential areas also.

All these aspects will have to be handed. We are sensitive to it. | fully appreciate the concerns of
hon. Members who represent the varioug cross-sectiong of the poeple. The ultimate interest of
everyone of ug ig o gee how we can ameliorate the sufferings and difficulties suffered by aur fellow
citizens through appropriate policy means. So, through you, Sir, | can assure the hon. Members that
the Government is respongible, the Gavernment is responsive; as and when the appropriate policy

measures are needed, it will be taken. Thark you, Sir, for giving me this opportunity.
=t oI PHN : ¥¥, ﬂﬁj consumer price index Han ﬁQfﬁ EEEESIES v (AT
SHRI PRANAB MUKHERJEE : The reply will be given by him; | was just intervening.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : It was just an intervention.

%ﬂ?’l‘lv_cﬂw - e Q*_S'ﬁ EEICACR A .(TE).... Just one minute ... (Interruptions)...

One minute, Sir... (Interruotions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : | will give you time before the Agriculture
Minister replies, becauge the final reply will be given by the Agriculture Minister. That iz only an

intervention ... (Inferruptions). ..

SHRIVIKBAM VERMA  Sir, about the inflation rate, | think, the Finance Minister can explain very
well.

SHREI SHANTA KUMAR & Just one minute, Sir, T g1 il 0z ? 5 consumer price index SAT=1
reglistic 21 Wﬂ% & Egﬁﬂiﬂ % 167 22 coneumer price index &1 TUGR] TR & Al haef 24 991
whole-sale price index &1 TIOR] B Bl AT I 98 TF 39 corsumer price index 4 Gzl
-7 BT &, uniform TT1 FRRTRI| S9 2%1 &b BTl 1 199 HRe 54 SFR &A17 BPL & 26
m ST T consumer price index 3fefil I My (T o EED... a1 g2 SUTSl realistic 2R
FITENGR 29 IR Faw il

SHREI PRANAE MUKHERJEE @ | have answered it. In my reply, | said that | have appointed a
Committee.; the CSO ig looking into in to see whether these four sets of consumer price indices
could be converged into one Consumer Price index, the CPI. | have already replied ta that. Sir, 24
countries are still having the WPl Please remember, except China, there iz no other country where
20 many people are there, o many divergent economic conditions are prevailing, which do not get
reflected in only one serieg of indices of the consumer price index. We shall have to be practical.
Therefore, 2o far as CPl ig concerned, we are trying to converge four into one, and so far as WPI is
concerned, the wholesale traders® practices, will alsa continue parallel. There are no twa opinions on
it.
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SHRI BHARATKUMAR RAUT (Maharashtra) = Sir, | heard the hon. Finance Minister’s speech
with great care. He has given a macro level explanation of what happened. Though his explanation is
perhaps correct, but, | am afraid, this type of macro-level thinking does not satisfy the last-level
consumer, the person in the village, and doesn’t help the poor housewife wha has to meet the ends
at home. Sir, | was surpriged when | heard hon. Tarlochan Singh saying that all the loan waiver
achemes are aimed at providing relief to only Maharashtra. Dr. Waghmare iz sitting next to him. |
suggest you o talk to him. In Marathwada, ig the poor and the real farmer being helped by this
scheme? Has his lcan been waived or is it just a slogan that the Government has

given?...(Interruotions ...

SARDAR TARLOCHAMN SINGH : Sir, | want that the Scheme should be for the whole of

India. .. (Inferruotions )...

SHRI BHARATKUMAR BAUT * | understand what you are saying. On the ane hand, the farmer ig
left to the mercy of God, and, on the other hand, the consumer is annoyed and dissatisified. Mr.
Minister, you are sitting on a volcano of anger. The consumers in rural areas and the consumers in
urban areas are digeatisfied; they are angry. Last week orly, housewives in Mumbal came out an the
sireets protesting against the price rise. What does that indicate? It only shows that people in
Maharashtra in particular and the nation in general are angry with you. If you don’t take action now,

this volcano would erupt and it will take its toll on the Government.

Siry everybody has talked about the rise in prices of essential commaodities, foodgraing, pulses
etc. There are many reasons which the Government can cite; it may say that the prices rose because
of drought and because of some other regsons. | am bringing something else to your naticet There
are domestic consumption items such as toothpasge, powder, tocthbrugh, COTC medicines etc.
They have nothing all to do with rains. They are not produced in the farms. | waould request all of you
to go home and check the lable on the toothpaste pack in your house. There ig an MRBP printed on
that. That MRP has been crossed and a new MRP has been stamped. Why is that sa? Why is there a
price hike in these ftems which have nothing to do with rains? This does not have anything to do with
global meltdown. It has nothing to do with crude oil prices. Why should these prices be raised?
There is a racked going on among the distributors and the retall vendors. Where is the extra margin
going? Who is consuming that ? Where is that extra money going? That money i nat in thousands or
lakhs; it i in crores. It g a State-wide and ration-wide phenomenon. These FMCGs are sold from
house to houge and the cream iz enjoyed by somebody elee. It is the responsibility of the
Government, the Minister, to see where this maney is perforating. Where is the seepage? Wha is

eating away this money ? Only then the consumers at large waould be satisfied.

Siry | have orne more paint to make. It ig the respongibility of the Government to ensure that the
public distribution system is further strengthened and these items are sold at fair-price shops. Only

then the last consumer would get some respite from price rige.
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Sir, | would like to again tell you that people’s anger is on the rise. People are angry and
diz=atisfied. If thiz anger is allowed to rige further, we would be inviting ararchy. We have to save thig
country from this ararchy. Therefore, price rige has to be curbed and it is the responsibility of the

Government to ensure that.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Shrimati Kusum Rai.

=it IR o (RER) O, X1 9ise o7 aER 81 When the hon. Minister has replied in

detail, what is the use of arguing on the same things. ? What is the use?... (Interryotions )...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please, take your seat. It is no paint of order. It

ig the hon. Member’s maiden speech. Please, do not disturb.
ST TR W1 (SO% 9290« d5d- 950 9

S G I (SR W) : UR. AT B AR Teh DRel| g AR G=IaS 96l g 105 a9 = 98!
AT T TR TS0 T STawR % A o7 W1 TR U | o Tea Tl | g, o= Il 3
ftef @1 1wy gl

HEIE, ol BHR T ATERUM 21 GHIN ST 1 o -eRel] 1 T8] 98 o7et a¥lh ¥ Wl 2
S Al AN e € H A ) Hag Bl g, TP 9 e &1 # Slew w2 Al o e § 9
RETE o1 U N & e 1 a1t Vel ) o7 e U AT 941 2 3l T TvE W 317eT dee] Alseny
TR 2, T2 41 98 B U1 TF 3RER 1 aTe 7 S O 26 HYY U1 19 &1 [eed 6 H & o
2, SR 7Tt U R 21 718 & Top TR 1 o 41 oA 2 ¥E] £ &R 1T w1 S HY A g
<21 &1 W & v O e S arel @i v wien & o B g1 ¥ 2, 4 gee O e O 98 ik
TE & 125 37T B o] W I R 5 aoie # o TRaN 31 89 6 97§ 2 2R we Tt
W FET HHE! B W T TG 9N FIe Bl 7 TS W B H3A] S R WHR W 8 HEl
=TI 5 T8 V8 O A9 SUHh] g & Fedy Wd 96 £ 3REY B ST He9 EF 9%
AT H, AR AR T BT S GR I8 IS e g@ ol IR e, e Sl afes & au
faeper 82 @ 2004 & GBI I8 S ISR 919 H 60 WRTRTE, IEE-219 & F1H 50 Al o) @y
el A 40 URTPTE 1 9 5% 21 SUh A1, TH A & o= QHTE e A1 26 B g #e7%
H o ATSHT B =1 ¥E Hapa 27

we gy, wel us a3 i aufth e A faa) gie &g 8, v ge  s00 vl angeasd
SR aegell & M 93 B U el RIE & garle A8, gre, 3, o9, w9et ot & am
el U qiel 7 19 WieeTa 98 £, el Al 9e] o Rt ¢ Wi 921 2 el Ry % g
Frepe 9l 791, 59 ofR 9 § a7 I=1 & Heg 7 gig Brll

HEIGY, § 39D HEH I TRBR U U8 GBIl DIEe| g 1% 91 8 U 10 BSR $U AR A7 TH
AT ATE HETME H AT TRAR &1 I TR GHA1 57 8 T 10 BIR TI4 1 204 W& a50 & Al
T AT Bl T H A A 100 90 BT HGGE] B ad 51 29 [BE U AR AT Rt 3000 ¥4

223



At 21 &) Moe Wit =W &1 Iy wiel alad Rk 48 247 @1 321 81 99 @R ok
FRBNT 3 AT AR U T2 U9 of 1o 1 ofd W GReP TR 1 2T 37 MG H] b Wil £7 7S WHIS
& el d9e B I ATSTET ¥ Ugel & 95l HeigR| U 41 ERE 81 P15 Holgy a9 9R N &
TFET AoIGR] BYP 3FR 100 TIY FHH & 61 98 T1 5 4R &1 HH1S W 2 [hal Al 3R 2 el
TS BT 99 H o Wepall 2 391 02T R g 87

AERT, FETE THAY el 92T & 5 7 3R gl @1 9w 2, 9 s enw s ol
HlearsIeT 21 G A T2 2 7 99 g HEE @ wre e B e w81 8, S e dee 9
TS 2] el E| S 1 IR A9 H1 RS 173 9 21 e 21 39 S1-RETE wEET 91 S R
of IR =i 1 211 2, F1h o IR &1 3701 5991 P g AHgele B AR Rge T
g1 7% 91 ¥ ol WaR $o 8] Sl 8 GNP o3 36H] 5 &1 g9 399 9] A5 Fedl
81 V% SAFSR ATSH] <1l SHMERT O 389 541 2, 98 Seid, TRIHe 31 Sedey e ¥ W 2,
TR SHRER AR BIATIRT R alet el BV Y 41 72 V< 21 TP R ge]-30hn v &R
SAFERT ¥ B Y 1 7891 €6 off U | 2| 7 B S8 151 &7 - FH A s ogl wis &,
Y % I H RIS B IE G152 A1 911 5 &, 39 B T Se of R R % U
TS W TV I A AU IS B T9 B ANER © o) THY R6H B 2w & we Fer &R
I B 41 ! S IR AT e 9T e & SeTe TR S 2o 8T oy 29 48 @
21 FCI R 2 TR A W 9 981 2, ee) g2 9 Srearse) &1 1w o 9|

REIRY, ¥ ATh AEGA W I B TR o RPN b U U TEE 2, S SREN] B &N
BIAFTSIR ] R1ep el £l H BE TNEe g b BRG] o1, BIAFSIRI AR STHRIRT PR ATl B
HefTe 1 9T R & foR waTET wad SaY WY AR WRBN b1 A9 HEedqul Jrdl
RO of ) Hie iy & Torg =fife a=i=1 =zl

36 H H WREBR U U a7 R YT Bil] 16 a9UD gl &1 Heds P URDR R Aws]
T BT W TE | Fiexh ATeTd H e W1 HITH BN, 116 T ATGH ] 1 A0 2RI U HEgd B
b 1 TP B SR A1bE U W 2| ag0-950 9dIa]

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Thank you. Congratulations Shrimati Kusum
Rai. You made a goad speech. Your maiden speech was a good gpeech. Now, Shri Arjun Kumar

Sengupta. But, you have to stick to time.
SHRI ARJUN KUMAR SENGUPTA (West Bengal) : How much time? Five minutes?

THE VICE-CHAIRMAN (PROF. P, J. KURIEN) : You need five minutes? Okay, you take one

maore minute.

SHRI ARJUN KUMAR SENGUPTA : That is more than enough. | don’t want to speak too much
on this subject because this subject has been very much spaken about and the Finance Minister has
already discussed the intricacies of price indices and all that. This House is guite grateful to him

for explaining all thiz. But the fact of the matter is, the Minister is pregent here, yes, we know what is
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actuglly happening. The question is @ What are we doing to control prices? The issue, as the Finance
Minister has pointed out, and | am absolutely certain that Sharad Pawar # will also say the same thing
that first our attermpt is to see whether these prices can be cantrolled. Obwiously, the prices cannot
be controlled in & situation where there i2 a production shortfall and where there ig an international
situation against you. Then, the question is : How to protect, at least, a section of the people from
the adverse effectz? The Finance Minister talked about Aam Aagmy. This is & guestion of common
man. How do you protect that? Sir, this is & point | want to raise, and | hope the Minister-in-charge
will be able to answer that. We need to have some kind of a long-term mechanism because this is
going to happen again and again. It is not just a one-time phenomenon. It is not happening just
because morsoon s falling this year. It happens with the change of the demand pattern and
recession. So, this iz expected to happen again and again and we must have a proper mechanism to

tackle it.

The firat mechanism is, of course, the public distribution system. The public distribution system
ig something which needs to be strengthened. Particularly, in view of the delivery mechanism, laf of
criticiem hag been there. | hope that the Minigter will e able to assure e that steps are being taken

to gee that the public distribution system runs without much complicacy .

The =econd point s, in spite of all this, there will be a ot of speculation. Now, Sir, | do nat
believe that the speculation in the market can be arrested by sheer force, although after a point, if
there iz too much of hoarding, the State Government should take certain action. | am sure, the
Central Gavernment will support the State Governments to do that. But, this is not going to be the
anewer. The answer will have to be a financial angwer to this question. | am sorry, the Finance
Minister bhas already left, but we have to find some fiscal methods and incentives to see that
speculation is arrested. We had till this year a commuodity exchange tax. This was a transaction tax.
Transaction taxes are meant to prevent unnecessary speculation. Unfortunately, this tax has been
withdraawwn. There are many reasongs for that., Most prabably, the reason wags that it was introduced
last year by Mr. Chidambaram, but he did nct really try to implement it. | am requesting the
Government, through the Minister present here and to Finance Minister to re-congider infroducing
thig again. Specially now, with the view of the shortage in monsocn, there ig definitely going to be a
short pressure or speculation. Thig particular measure will nat only add revenue but aleo be, to some

extent, not to full, effective neutralisation on the speculative measures.

The third point ig, and on thig point, Sir, would like 8 serious congideration. In a country like
ours, we have got huge foreign exchange resenves and ability to import goods, and mast of these
goods are, what you call in economics “tradable goods®. We may not be able to produce them at
home. But they are produced somewhere in the world. Of course, there is a price factar. If you try to
import much, the prices will go up. But that is for the Finance Ministry to see how to finance that

import and how to subsidize that import.
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But there must be a permanent regular mechanism which should know when to impaort ; how to

import ; and which are the parties with which you should actually deal with.

For this purpose, | am suggesting the Minister to geriousgly consider creation of 8 Commodities
Exchange Corporation or a Commodities Trading Corpaoration. It will not be like the Food Corporation
of India. This particular corporation should be able to procure, say, dal, sugar and several ather
things, from home and from the world with a complete access to import market. The Government will
only give it the assurance that if it is forced ta sell or if it iz persuaded to sell at a price lower than the
import price, then the Government will subsidise it. Otherwise, this particular corparation will fend far

itzelf.

If we have a large corporation with a huge amaunt of working capital, it should be able to get into
the market at the right time and play against the market. Those of us wha have been in thig area for a
long time know how the old thinking of the Gowvernment has changed. There was a time when the
Government seriously considered taking the wholesale trade to be naticnalised. Becauge when
shortage ig there, trade is a major factar, which has to be arrested, which we cannot do. We have

now come out of that nationalisation spree, as Murli Deora was saying. We are not talking about that.

Therefore, we are saying let us play in the market. But let the public sector play the counterfarce
of the market. Come forward with enough rescurces, play in the market, and then this particular

corporation can get upto a long-term contract.

In pertroleum sector, T we are not producing it at home, we can get into a long-term impaort
contract with producers who can produce it. There are many small countries in Africa which would be
able to produce gal for us if we have a long-term contract. If we have a long term contract with even
some domestic producers, it will give us stability. This particular corporation should have sufficient
financial resources to enter into the type of long-term contract and play in the market properly as a

big trader. | am sure that will have an immediate effect. Thark you, Sir.

DR. BARUN MUKHERJEE (West Bengal) : Sir, we have had enough of statistical jugglery,
particularly regrding inflation figures. A couple of monthe agoand in the last year alsa, when we were
eagerly reading newspapers in the marning, we were locking for inflation rate. We saw it gradually
going up and then it reached at 12 per cent. But after that, when it reversed, it reached zero level and
even negative level. But to ouwr utter shocking surprige, we  have found that it surpassed all our
expectations, and the prices of essential commodities have not gone down. It is the shocking

surprise.

MNow we are listening to a lot of explanations and seeing the difference between the VWholezale
Price Index and the Consumer Price Index. But, at that time, it was not discussed. The main thing is
thig. People are not bothered about this statistical jugglery. They are mainly concerned about prices

of ezzential commodities. Al my hon. colleagues here highlighted how the prices of even vegetables,
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edble oil, sugar, pulses, medicians, etc., have steadly gone up. The price of these articles has
reached such a stage that it is beyond the reach of the common man, the poor warking clags. The
middle class families are not able to manage their household necessities at this percarious stage. Sa,
it iz eszential and many a time, we have been demanding universal public distribution system. In thig
respect, only the targeted public distribution system will not do. It is not enough that only the people
Below Poverty Line are given subsidised food items. Even the common peaple, middle class and
APL people also need susidised food commaditeis. Otherwige, they cannat survive. One main thing
that we have been highlighting many a time is, a positive steps should be taken against hoarders and
people involved in forward trading or speculative trading. But, unfortunately, no such positive step
has been taken. | believe, our hon. Membetrs may recall that once the then Prime Minister, Shri
Jawahar Lal Nehru, had said, " wil hang the black-marketeers and hoarders publicly on the
lamppost.” Perhaps, the present Gaovernment is far away from that line of thinking. But, the basic
fact remains that hoarders and speculative traders have an impartant rale to play in inflating  the
prices of essential commodities. It is high time to ban forward trading and speculative trading. It must

be done.

Moreaver, one basic factor behind it ig, the declining trend of agricultural productivity. It has
declined steadily. Once it was six per cent. Then, it came down to 1.4 per cent. Now, of late, the
Government has declared that the target s four per cent. But, it has not been clarified in what way
they play to reach the target of four per cent of agricuitural productivity (Time-belf rings)... Even
now, it we depend on monsoon, that will be very unfortunate. Af this stage of developed technology,
we have to think otherwise. We would like to gsay that there should be proper planning to build up the
enough stock of food. As and when necessary, we shall have to import necessary food items at
reasonable or competitive price, not in a fire-fighting measure. YWhen there is acute crisig, you will be
importing these things at more than twice the price of the present market price. On the cther hand,
proper planning should be done for building up food stock and its scientific preservation. Definitely,
about the distribution, the targeted PDS will nat suffice...(Time-bell rings)... We must go in for
universal puklic distribution system. Ctherwise, peaple will have no relief from this souring and

gpiralling orice rige. Thank you very much, Sir.

THE VICE-CHAIRMAN (PROF P. J. KURIEN) : Now, Shri Sherad Anantrac
Joshi... (Interruyptions ) What can | do? Trere Is paucity of time Gtherwise, | would nat have rang the

bell.

SHRI SHARAD ANANTRAO JOSHI (Maharashtral) : Sir, the present discussion on the situation
arising out of continued price rise started on the 4th. We have had a semicolon where the Finance
Minister intervented to bring out the aspects that concern the financial management. Sir, before the
discussion started, | was in Vadodara, Gujarat when the turdaa! price had reached Rs. 100 and

people were really scared. This morning, newspapers show that price of furdaal has reached Re.140
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500 P,

in Andhra Pradesh. Sa, it’e not only the absolute level of prices, but, the speed and the rate at which
prices are increasing from day-to-day which s causing scare. 3ir, the Finance Minister fried to
maintain tried to maintain that this is not on account of bad economic management and what | am
going to say, Sir, Is precigely the oppaesite that it is bad overall economic strategies and management
which is resulting in thig kind of rige in prices. Sir, the Finance Minister has very correctly said that this

is a question of demand and supply management. It is the demand and supply management...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Just cne minute. Please bear with me. There ia

a Half-an-Hour Digcussion to be taken up at 5.00 p.m. If the House agrees, we can take it up later.

SHRI 8.8, AHLUWALIA (Jharkhand) : Sir the concerned Member ig sitting here. It can be

deferred.
THE VICE-CHAIRMAN (PROF P. J. KURIEN) : Yes, we will defer it.
SHRIS.8. AHLUWAL LA @ There ig thig impaortant business of price rige.

THE VICE-CHARMAN (PROF. P. J. KURIEN) : If that is the sense of the House, we will defer it.

The Member alzo agrees. The Member ig very cooperative.

SHRI M. VENKAIAH NAIDU (Karnataka) : Sir, he is a very good man as long as he is on this

side.

THE VICE-CHAIRMAN (PROF P. J. KURIEN) : Do you want to keep him there? They will not

allow that. Sa, that is agreed. Please proceed.

SHRI SHARAD ANANTRAO JOSHI & Siry although the Finance Minister took 40 minutes to explain
that it wag wise financial management and ecconcmic management, | have hardly four minutes to
digprove him. It is essentially bad economic management and bad eguilibrating of supply and
demand under what is called “inclugive economy™. | may try to make it as simple ag possible. The
fiscal packages that have gone into the anti-recession measures, the Sixth Pay Commission, the
National Rural Emplayment Guarantee Schemes and all the Flagship programmes have resulted in
pumping of incomes into the hands of a certain class. Now thig class i2 consuming certain things
which it was not conguming in the same propartion earlier. These are commodities which are being
consumed largely.. dnterruptions J... Sir, | seek your protection. If you are giving me anly five
minutes, | would ask you to give me pratection. For example, the commuodities where the prices have
gone high are pulses, cil-seeds, edible oils, sugar, milk and mik products. These are all
commodities which are consumed by the lower middle class or the middle middie-class ar the upper
middle-class which now the aam aanv has started consuming. That is the reason why the prices are
going up and that is the reason why the housewives in Mumbai are coming out and they are the anes
who are feeling the pinch of this aggression by the sam adny inta the commadities that have been

consumed exclusively by them.
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Sir, there iz another factor. The NBEGS and other schemes, and the Sixth Pay Commission have
made agricultural labourers scare. The reazon why the pulse prices are going up s also largely due to
the fact that pulse is a highly labour-intensive produce. It reguires a lot of labour and it involves a lot
of coet. So, it I8 precizely thoze commodities that are consumed almost exclusively by the upper
middle-class which are now having & higher demand and in lesser supply because of high cost of
production. Thig is resulting In & mismatch between the demand and supply. | would try to illustrate it
by & simple micro model. If Rs. 6,500 are spent from Delhi on any project, according to the repart af
the Planring Commissian, only Bs. 100 reach the aam admy. When RBe. 100 reach the aam adm, he
gpends about Rz, 70 an food articles. To produce Be. 70 worth of food item, you reguire a direct
investment of about Rs. 200, To make thig Re. 200 reach the farmers, you reglire 66 times mare than
that amourt, that is Be. 13000, Faor every rupee you spend on aam adm, unless you spend Rs. 2 for
encouraging production of those things, it would be geen that the inclusive economics is untenakble,
and it will always result in inflation and high cost. | often gaid that inclusive economics is politically a

clincher, but it might prove to be an economic flop. Thank you.

A FE FE (SN < FdIE, SUMHETE HE 4| ATl S8 1 BX IS &1 B H agd 92 )
£ ol e 7 <ot T B w2 21 T e, S SRR AEe 2, S o R 7 9 T,
ST, TS, ATe], FEg W B T, T AN B STHvd 5| SHh W A1e] WIS A1, deg- &Y
HNT-4TS1T U A TNER & o Sl 21 1191 77 I96E population SHT & 919 H we®! 28 2 oW
20 A 98 35 1 e T8 T 21 ofd a1ier e g 8 71 3w D, $i1 o el & g
ST T T SEOR &, SlEe 9 G907 3 0 we ) &, § B el 21 o A J 0 eds 2 E
1 M- ATS1Y 3 T W ofdd 29 T & 210 91T 3 984 Tel oI £ AT &9 2EH &1 9T 21
gedr 8| HElEy, = & R @d) ¥ud A2l 2| S goelt 9% ur) & fier gl e dadl g, vl 9w
irtigation ¥ T 91 H G2 A 1 BT F1HE TUET T2 21 21T 9 9N TEN A irrigation 1
state subject HTHY, SD Hid w1 &9 51 A1i8Y, 98 9ol (991 8l We Ta=He & I/ 3o+l 9= T2
& o Wt gy wiF 1 Riers & 317 100 9eiie 90 &1 wiea &9 Wkl 317t ReTS & percentage
AR BN o O dWTE SR ERY @1 BleeN 98 3 ¥ 40 TUE & g9 # oTw gl Bl B T
NRECA FAY 117 fapd +fl F10m 910, @1t eX ameal &1 ffel w6 & Ty g1 9e T T1fen) Susd!
AR o Ay, Bae Sle-RIS] Y| SIS o (31 H1H ATSH] BT S F1 Hi¥wd 5l o9 gTa-
RIS TET FHeitfl 1 2% SRTE Wet S HT TS 1o Beil, BoTgR @ N 378 1o &, middle dase 78 e
T SR AT ST 7S 6 | S GRS A IS 8 g8 TTH1 81 9T o (&1 el 6e FE ] 8 39
9 YN WG N Bl el g1y 29 irigation facility 92 & T30, 59 998 ¥ 996N = NREGA &
U 1 SIS TR0 S 2, ST aNE W WE Ta=he H1 100 TRHE irigation facility TET1 FRT & 10
el g9ie H uIE g F1fan) a1 9d1E & Sadl aTel-¥IE ! Wie ¥ Hel Helill? 1g-grae @ e
U el W e ? 579 YSTaR SR, T8 SI6s 89 S Bl 51, Yel, T, 9 AR O oy e e

RSTT Withaut having Irrigation facilities, there cannot be good agriculture. That s why the

Government should provide irrgation facilities to the pecple. Then only thig burning prablem can be
salved; otherwise; g9 el U Uk feusmeH BT v alw SR THETT EELR=T (T B
o)., T oReRT 7 NS Tew R & 9 H§ FE Tl 5 1 Fad U e o 08 ey
Rrer fl%, Tlded, ikl grulfa I el ﬁ Pl %I HATST non-gaovernment mechanism EISIEEl H'Tgﬁc_vf
TR B TE non-government mechanism EIEIGEE] Eb_@a EEE %’, SEiCA| EEZ=RI Q@TH, GEl
S e 4t Mem! & grae o 9 8, 98 |iibe J an uedal € 2R o ed el a2
gdT=|
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DR. JANARDHAN WAGHMARE (Maharashtra) = Sir, our country is passing through hard times.
We are facing recess on the one hand and inflation on the other. And, thig is quite a paradoxical
situation. We are grappling with the problem of skyrocketing prices of commodities which are
esgential for living. This problem has, however created an extracrdinary situation which ig
unprecedented in nature and far-reaching in effect. Prices have been on the rise over the years. But,
today, the problem has assumed great seriousness. The fallure of mongoon has aggravated the
gravity and grimness of the problem. All the forecasts regarding mongsoons have proved false and
futile. The failure of monsoon has caused a widespread drought across the country. As a matter of
fact, drought is a major cauge steep riging of prices of essential commodities this year. All parts of
Inclia have been bady hit by drought creating an apocalyptic situation in this country. Never before
has India witnessed such a tragic situation. The common man, in whose name and honour we run
the Gaovernment, is on the brink, and the situation has to be faced very squarely. The Aam Admi’s
plight i indeed very pathetic. His survival itself is in danger. He may get bread, but where ig the dal
to eat it with? The price of dal is beyond his capacity, even beyond his imagination. Wheat and rice,
we have in stack, but pulses we do nat have. The Government should procure pulses even at high
prices. The farmers should be induced to grow maore pulges. The Government should indicate the
requirements of essential commodities every year along with incentives to farmers. The pattern of
crops should be rapidy and radically changed. The condition of the people, who are below the
poverty line, is indeed very pathetic. We have 260 milllon people below the poverty line. They are
unfartunately undernouriched. Most of them suffer from malnutrition. The Government has
implemented the Employment Guarantee Scheme for the BPL pecople. But the Employment
Guarantee Scheme does not mean Food Guaratnee Scheme. The Employment Guarantee Scheme
should mean ‘Food Guarantee Scheme’. For thig, the Government should take two measures ; first, it
should ensure employment to BPL people for 365 days. Second, it should undertake a magsive

‘Food for Work Programme?®.

But we cannot ensure food gecurity unless we ensure work security. Work should be made a
Fundamental Right, like, orimary education. Right to Life iz a Fundamental Right in the Caonstitution.
Without Right to YWork, Bight to Life has no meaning. Right to Education has emarnated from the
Right to Life. Right to Work alsc emanates, let ug clearly understand, from the Right to Life. Let us

aim &t it.

Sir, it is a fact that the peagantry of this country has always been below the poverty line; it is the
peaszantry who provides food to us. The farmers have to feed not only their families, but also their
cattle. The widespred drought in the country has created the problem of fodder and water. Fadder
gecurity 18 no less important than the food security. The Government should face this problem
aquarely and very urgently. When the farmers become helpless, they el their cattle to the butchers.
This is how they solve the problem of fodder and water. This year is gaing to be a very dark year. |
would like to call it the Eclipse year because we are facing this food problem. The Government
should leave no stone unturmed to curb the price rise of essential commaditieg. The Government

must have the palitical will. Thank you, Sir.
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SHRIM . WVENKALAH NAIDU = | hope, Shri Sharad Pawar has heard him.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : You have only five minutes. You don’t get
distracted. You address the Chair.
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DR. T. SUBBARAMI| REDDY (Anchra Pradesh) : Sir, our UPA Gavernment s determined ta
control inflation, to control prices and to achieve GDP growth. These are the three things before the
Government. | would like to say that, today, instead of finding faultg, first, let us analyse where we
are having problems and how to solve them on a short-term on a long-term basis. We must bear in
mind the rapid growth of population, increase in purchasing power, and health improvements
influence consumption of praducts. These three are major reascng for the shortage of products.
Unfortunately, drought has started appearing. | am praying Lord Balaji of Tirupati to bless good raing
all over the country. TEE T i 2T H9=11 2|

Mozt importantly, the Ministry must now concentrate on construction of cold storages. Several
times, we have surplus food praducts and we would not be able to sell them, and they would perish.
We had been hearing about schemes on building cald storage capacities, but nothing is taking
shape. Similarly, on warehouses, through we have warehouses, we must multiply the storage
capacity all over the country. The Gavernment must provide maore funds in the Budget. If necessary,
private sector algo can be invalved in congtructing mare warchouses and providing storage facilities.
Addition of storage ig solution number one. Secondy, to face drought-like stivations, we must

concentrate on agriculture, on irrigation facilities all over the country, not just in one particular State.
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Thirdly, we must have advance planning to import items of foodgrains. We must have advance
planning for importing sugar, wheat, etc., from surplus countries. So, we must be very cautiong,
congcious and judicious in planning the whole system. Lastly, | would like to say that the challenge
befare the Government is how to contral prices and how to make things available. People are saying
that prices are very high and the guantum of commadities is very low. These are burning problems.
Naw, the problem of drought will be salved by Lord Balaji and with the capacity of the Hon. Minister,

we are going to solve the problem. Thank you.

THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR) @ Sir, | have been carefully listening to the
discussion in the House on the riging price of esgential commadities. | was quite happy about the
entire discugsion because it was not restricted only to one subject, that ig, rising orices, but some aof
the important agricultural problems have also been discussed in the House and a lot of constructive
suggestions have been made. In fact, about ten days back, | got an opportunity to apprige the
House regarding the overall monscon position, delay in raing, its impact on production and
productivity. We had very seriously discugsed that subject aleo. Today we are discussing far the last
two days one of the worsening problems, which people of this country are facing and all of us are
worried, that g, the prices of the essential commaodities. | am grateful that my colleague, the Finance
Minister, has participated and he hazs also given a definite appreach of the Government to the House.
Let me assure the House that moderating inflation along with the robust or increasing growth are the
most important policy planks of the economy. The Government is committed to the farmers and that
the farmers from all over India receive fair and remunerative prices and that the terms of trade are
maintained in favour of the farmers. Therefore, the Government has been working an these two
policy planks, one, to give boost to the agriculture, and, second, to insulate the vulnerable sections
of the society especially those who are below paverty line and targeted population under the
Artodaya Arra Yojana without adversely impacting the growth momentum necessary for the social
and economic development of the country. | do not want to go into the details about the overall
approach and progress and what we have done in the area of agriculture. But han. Members are fully
aware that the situation of the agricultural growth, growth rate and availability of foodgraing in the
country was not very comfortable. About five years back when Dr. Manmohan Singhji had taken over
the reins of this country, conscious efforts have been made to give more weightage to the agriculture
and do more investment in agriculture. & number of decisions have been taken. There was shortage

of foodgrains.

| recalled that a special meeting was called of the Chief Minister of all the States and for one
whole day only cne subject was discussed, that is, how to improve production and productivity. The
outcome of that mesting was suggestions came from all the Chief Ministers, that substantial amount

has to be provided by the Government of India. The State Governments can take help from this
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amourt. Freedom should be given to the State. Flexibility should be kept. And, in that meeting it was
decided to provide Re. 26,000 crores. And a new scheme has alzo been introduced, Rashitriya Krighi
Vikas Yajana (RKVY), and money has been provided to the State with a guideline that whatever
Budgetary provision will be made by every State for agriculture, an equivalent amount will be
provided by the Gavernment of India, whether it is dairy sector, whether it is poultry sector, whether
it is fishery sector, whether it is crop sector, or whether it is agro-processing sector. | am glad to
inform this august House that most of the States have taken a lot of interest in this. What we have
aeen in substantial improvement in the production and productivity of wheat and rice in the last two
years. Credit goes to efforts which the State Governments have made, and, o the policies which
have been introduced by the Government of India. Another major programme wag started, ‘Food
Security Mission®. In fact, there was a requirement of paying special attention to rice, wheat, pulses
and cileeeds. Rs. 5000 crares have been provided and a definite target has been fixed that such and
such guantity has to be produced in such and such time. Maost of the States have taken advantage of
this Scheme; particularly, they have concentrated in the area of paddy and wheat and we have got
good resulte. If we have to give strength to agriculture, we have to gee how farmers will get a better

price and what are the new areas where there are tfremendoug opportunities.

One important scheme has been introduced “the National Horticultural Mission®, and, practically,
every year, 3000 crores have been provided. In the last four years, our experience Is, a substantial
new area has come under the horticulture, and, | am confident  in another five to six years® time,
Inclig will be one of the major harficulture producing countries in the world. Of course, we have to
make many other efforts. We have to see how we will be able to sef up more agro-processing
industries. We have to see how we will be able to improve cold chain and other facilities. We have to
zee how we will be able to enter in the international market, and, ultimately, price will come 1o the
villages. That particular section has been looked after by the agro-processing Ministry. The House is
fully aware about some of the ather important decigions that have been taken. One of the major
decigions, which this Government has taken, is about loan waiver. In fact, about five years back, the
Government hag taken a decision to improve the agricultural credit. About five years back, the total
agricultural credit which was provided -- crop loan particularly -- was somewhat near to Rs. 82,000
crores. It was decided to see that in three years time there should be a substantial jump. | am happy
to infarm the House that this year, we have reached somewhat near to Rs. three lakh crares. That
type of amount has been provided as a crop loan to the farming community of this country. While we
had gone in details about the scheme of loan waiver, our observation wasg, from Rs. 82,000 crares,
we have reached, in the next year to Rs. 1,20,000 crores. In the second year, we have reached to
Rs. two lakhs crares. In the third year, we have reached to Ra. two lakh and 60 to 65 lakh crares.

But, one observation ig, there was g sizeable gsection among the farming commurity which is nat ina
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pasition to get any benefit from this new effort or approach. The reason is & Thig section was a
defaulter. So, unless and until we remave that anomaly, we will not be able to bring them under this
new direction or path which hag been opened for them and from where they can get some maney
either through co-operative institutions or nationalised banks or other barks to invest in agriculture
sectar. There wag a demand that this particular scheme has to be introduced for each and every

farmer. But, Sir, the financial burden was quite high. That is why it was not possible.

There was a complaint from one of cur colleagues from Punjab. So, ultimately, a decigion was
been taken only far marginal and small farmers. Why only a decigion hag been taken for small and
margiral farmers? In fact, | would have been happy if the Government is in & position to take a
decigion which will help each and every farmers of this country. But, there was financial limitation.
Ultimately, why we took this decision for the marginal and small farmers ? It is because 82 per cent of
farmers in this country have below & acres ar 2 hectares of agricultural land. If this decision is
applicable to 82 per cent of farming community of this country, | think, at least, a sizeable section will
be out from debt trap. That is the reagon why the Government took a decision. Sir, even thaough
there is a provision of an amount of Rs. 71,000 crores for debt weaver, the money so far gpent is
nearly Re. 47,000 crores. Thig is one of the important decisions implemented, practically, within ane
year. | have seen there ig a tremendous change. This section, which was not getting any financial
support from either co-aperative sector or the banking sector, now will get money and this section is
in a position to invest in his filed. | am sure, we will see, ultimately, the result. This is an impartant

decigion which this Government hag taken.

Sir, one issue is always discussed and it is regarding rate of interest. | recollect, many a time, on
many occasiong, some of the hon. Members have raised the issue that if anybody wants to buy a
Maruti car, he is in a postion to get loan at 8 per cent rate of interest. [f farmer wants to take loan and
invest it in hig farm, he has to pay 12 per cent or 13 per cent interest. During the NDA regime, it was
brought down from 12 per cent. During the UPA regime, it was brought down further up to 7 per
cent. In this year's Budget, all of ug are aware, the Government has given anaother ane per cent
incentive to those whao pays regularly. So, ultimately, it has reached to somewhat & per cent. In fact,
Iwill be happy if this is reduced to 4 per cent. But, one should not forget that we came down from 12
per cent to & per cent. And, | am confident, in ancther three years, we will be able to reach to 4 per

cent. And, that ig aleo one of the important decisions this Government has taken.
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Sir, Shanta Kumar has sald a very vital point that we have neglected irrigation. It is true that a
substantial investment was nat made in the irrigation sector. In fact, | would say that it i the
resporsibility of the State Governments. The Government of India never take this responsibility . But,
g Tew years 8go, 8 congcious decision wag taken by the Government of India that, at least, to
expedite those projects which are at a stage where if we provide some money or financial support,
probably, thoee projects would be completed within one or two years and additional irrigation
potential could be added. For this purpose, Sir, & new scheme was introduced and this scheme is
know as  Accelerted Irrigation Development Programme. | think  this  year more than
Rs. 10,000 was pravided and this is a sort of support to the State Gavernments which are spending

substantial money in the irrigation sector.

There iz a new scheme, which has been discussed in the House on many occasions, that is,
MNREGA. Some Members said that becauge of NREGA, it has become difficult for the farmers to get
somebody to work in their fields. There might be some problem in certain areas, but what | am
cbserving is that NREGA will prove to be a very useful scheme for improving praduction and
productivity because thrust in the NREGA iz on water conservation, watershed development, minar
imgation tanks, percolation tanks, etc. Ultimately, these types of prajects will improve the sub-sail
water level and that will, ultimately, be a sort of suppart to the agriculture. Taday, about 40 per cent
of our agricultural land is irrigated. It Tulfills 40 per cent requirement of the foodgraing in the country.
The rest of &0 per cent of our land ig dependent on erratic monsoon. Unless and until, substantial
investment is made in the area of water consenation, we will not be ahle to get good results in the
area of production and productivity. | am sure, it ig NBEGA, where mare than about Rs. 30,000
crores have been pravided, which will be a very useful scheme for the overall development of the
agriculture. Why | am saying all these things is to show you that we are not neglecting agriculture. We
want to pay more aftertion to it. We want to provide more maney for it and we are going in that
direction. That is the reason that in the last few yerag, the Indian farmers have, successfully,
produced maximum guantity of wheat and rice. Though everybody is worried about monsoon, the
overall atmosphere of the country iz somewhat different, our godowns and warehouses are in a good
position. | can tell this House, and through this Houge to the people of India, that there is a sufficient
stock of wheat and rice available in Indian warshouses for the next 13 menths... (Jnterryotions)...
The Government is very concerned about the riging prices, particularly, food items. Before | go to the
dynamics of inflation, there are certain points that | wolld like to place before the House. For the past
two years, there have been certain develapments in the farm sectar, which are often glossed over.
There has been a guantum jump in the MSP. The farmers are getting better prices. They are
empowered and are able to make informed decisions on the timings and pricing of their produce.
They have alzo made informed decision an the next crop to be cultivated. They are finally getting their
dues. | am nat belittling the igsue of rising prices, | am only drawing the attention of the House that if
the higher prices percolate to the farmers, it could have positive impact on food production and
galvanise agriculture into engine of growth of employment. While | shall go into the details of the issue

of the food inflation, would like you to keep this backdrop in mind.
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| shall, briefly, mentian the overall background of the influential places in our economy as well as
anti-inflationary measures the Government has been taking in this regard. The world food situation
ig, currently, being rapidly redefined by the new divine forces - income group, climate change, high
energy prices, globalisation and urbanisation are transferring food congervation production in market.
We cannot just by-pass all these issues, but, practically, the whale world is suffering. Hon. Members
are aware that on the inflation front, we have passed through a very difficult time. In fact, we have
aeen, about two years back what type of a situation was created in Gulf area. Suddenly, the prices of
petroleum products, which created a serious situation not only in India, but, practically, all over the
world, in most of the developing countries, went up. But we have successfully overcome that
situation. YWe have seen the prices of edible oil. That was just like crude ail. | recollect, about two
years back, in the United States of America, there was a trend to divert some of the cilseeds for
ethanol, divert corn for ethanol and that had jumped the cilseed prices, edible ol prizes and maize

prices all over the world. We have seen that type of situation. But, now, the situation ig imoroving.

In fact, when we discuss the prices of foodgrains, we have to see that one of the impartant
items, which concerns each and every citizen of this country Is the prices of rice and wheat. As |
caid, the hon. Members are fully aware, that in the second surpressed year, we have a record
production of foodgraing, totalling 233.88 million tonnes, which is estimated to surpass the previous
ear. Why? We have also made a record procurement of wheat and rice. In the current ear, the
procurement has already srpressed the procurement of last year. Sir, 2523 million tonnes of wheat
and 31.%1 million tonnes of rice have been procured ag an the 24th of last month, and the prices of
wheat and rice are reasanably stable. In fact, one han. Member said that the price of rice in Delhi and
insome other places has gone to Rs. 40 per kg. | don't see that. In fact, | got this list of retail prices
of the selective eszential commodities in Delhi. For ingtance, one year back, the retail price of rice in
Delhi was Rs. 20 kg, and, on the 20 of last month, it was Rs. 21. In fact, there is not too much
change. Some of the varieties, which are exceptional varieties like Basmati ar some other varieties,
which are popular in Andhra and some other States, are, naturally, more expensive. But as far as the
average rice variety is concerned, | don’t feel, there is too much change in the prices. The price level
is quite stable ag far as rice is concerned. Similar is the situation about wheat. Abcut one year back,
exactly one year back, the per kilogram price of wheat wag Rs. 13, and, today, it is the same Rs. 13
in Delhi markets, the retail price. Practically, for the whole year, it remained the same, Le., Bs. 13.
There might be some change in Trivandrum or Chennai. But that was just because of the transport
cost, the additional trangport cost and beyond that, it was nothing. So, we have successfully
managed to maintain, at a particular level, the overall prices of wheat and rice. There are some ather
items like edible ail. In fact, India is not self-sufficient in some of the agricultural commeadities and,
particularly, in edible il and pulses. We practically import about 40 per cent of our requirement of
edible oil. We import from Indonesia; we import from Malaysia, and we also import from some ather

countries. We also need o import to augment the domestic stock to strengthen the food security
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and hence India cannat remain immune to global price situation. Yet, we have been able to lessen
the impact of the international prices owing to timely pdicy decisiong taken by the Government.
Currently, in the international market, prices of edible oil, as on 30th July, are lower than that
compared to last year. The price of crude palm oil has declined by 37.76 per cent to US $ 610 per
torne fob; sovabean ail, by 43 per cent, that is to US $ 72 per torne fobr; and sunflower oll, by 46.69
per cent to US § 725 per tonne fob, and RVG palm ail, by 36 per cent. In the domestic market also,
the wholegale prices of edible ail declined in the same period. In the case of soyabean oil, it came
down by 31.58 per cent, that s, Rs. 3900 per guintal; sunflower oil, by 33.33 per cent, that is, Rs.
4500 per guintal and BVG palm ail, by 30 per cent. Sa, the situation in the case of edible cil s not

that bad. There are some other items... (Inferruotions ). ..

SHRI PRASANTA CHATTERJEE (West Bengal) = Sir, there is a rise of two per cent in just one

week in... (Interryotions )... How can crude prices.. (Interruptions ..
SHRI M. VENKAIAH NAIDU : Sir, nane of these things is... dnterruptions ). ..

SHRI  MATILAL SARKAR (Tripura) & Sir, prices of all commodities have increased.

...(Interruptions ). ..
SHRI M. VENKAIAH NAIDU : Sir, are we living in two countries? ... (nterruptions ...
SHRI SHARAD PAWAR : Na, we are living in the same country... (Inferruptions ...

THE VICE-CHAIRMAN (PRCF. P. J. KURIEN) : Please, listen...(nterruotions )... Please, hear

him aut. Don’t talk in between ... (Interruptions ). ..
SHRI SHARAD PAWAR : There are two areas ... (Interryotions ...

SHRI PRASANTA CHATTERJEE : Sir, all prices have gone up. ...(Interruptions ... We cannot

agree to that...(dnterruotions ...

SHRIMATI BRINDA KARAT (West Bengal) @ Sir, he is saying there iz no price rise. How i
that ?... (Interruotions ). ..

SHRI PRASANTA CHATTERJEE : Sir, the Minister has been referring to... Interruptions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please listen ... Interruptions )... \What can | do
it all of you stand up? ...(Interruotions)... Please allow him to complete. ...dntarruyptions )... Let
him complete.... dnterruptions )...Let him complete. Brindaji, let him complete....(dntaruptions ...

Please, let the Minister complete... (Inferruptions ). ..
SHRI SHARAD PAWAR = | am ready to answer ... dnterrugtions )...

SHRI 8. S. AHLUWALIA : The hon. Minister should tell us the shop number also!

. (Interruptions )...Give us the address of the shop and name of the bazaar ... (dnterruotions ...
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SHRI M. VENKAIAH NAIDL : Please tell us which shop... (nterruptions ..
SHRI D. RAJA (Tamil Nadu?) : Sir, allow me a minute... (interruptions )...
SHRI SHARAD PAWAR : Hon. Mr. Raja, | shall reply... (nterrtptions ...

THE WICE-CHAIRMAN (PROF. P. J. KUREEN) : Al of you may please take yaour
seats...(Intarruptions)... Please, take your seafs. Please resume your seats. Let the Minister
complete  the speech. Please ...(Inferryotions)... Brindaj, plesse, take  your

zeat....(dnterryptions )... Pleage, allow him to complete.

SHRI SHARAD PAWAR : There are two areas ...(Interruotions)... | have not yet finished, Mr.
Raja. | shall reply to you ... (nterruotions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please take your seats ...(Interruotions ... |
hawve not yet finished, Mr. Raja. | shall reply to you... (Interruotions ...

SHRIMATILAL SARKAR : There is no control over prices..... (Interruptions ...

SHEIMATI BRINDA KARAT @ There is no price rise at al accarding to the Minister..
. (interruptions ). There is no price rise... (Interruptions, ).

SHRI PRASANTA CHATTERJEE :We would like to walk out... (nteruotions ...
(At this stage, some hon. Members left the Chamber. )

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please, take your seats. | can allow you to seek
clarifications.. (Interryotions J... | would allow you to seek clarifications after the Minister’s reply
(interryotions )... Please. (Interryotions )...

SHRI M. VENKAIAH NAIDU : | would like to know from the Minister ...(dnterryotions)... 103
rupess per Kilo. This is what the ... (nterruptions ...

THE VICE-CGHAIRMAN (PROF. P. J. KURIEN) : Let him complete his speech

...(Interruptions ).. will allow you to seek clarifications... (Interruotions ). .

SHRI S.8. AHLUWALIA @ Where are all thege rates avallable? Let him ...(Interruotions ... He is
giving & wrong impression... (Interryotions ). ..

SHRI M. VENKAIAH NAIDU : Sir, we have been patient and we heard the Minister also
- (Interruptions ...

DR. V. MAITREYAN (Tamil Nadu) : Sir, it is not avallable ...(nterruotions )... We are alsc
walking out.

(At this stage, some hon. Members left the Chamber. )

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Let him complete the speech. Allow him to
complete the speech... (Interruptions J.... Why don’t you listen to him? After the Minister has replied,

| shall allow you to seek clarifications... (fnterruotions ...

SHRI SHARAD PAWAR = Let me reply .. (Interugtions )...
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6.00 P.M.

SHRI M. VENKAIAH NAIDU : Sir, the issue i very much concerned ... (dnterruptions ). Sir, we

have been patient. But he must guide us to the shop where these are avallable. .. (Interruptions ). .

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : For that you have to be calm; you must be

seated... (Interruptions ... Allow him to guide you... nterruotions )...

SHRI PRAKASH JAVADEKAR (Maharashtra) : We have heard him for half-an-hour. He is adding

to the...(Interruptions)...

SHREI M. VENKALAH NAIDU @ Meither the hon. Finance Minister's naor the Agriculture Minister’s
reply is anywhere near the truth or the situation. The entire country is disappointed. There is a
Government ad which says oil is priced at Rs. 1037 And, the hon. Minister is saying that prices are

under contral ... (Interruptions ).

SHRI SHARAD PAWAR @ | just =aid about the groundnut, muostard and Vanaspati
- (Interruptions ...
SHRI 8.8, AHLUWALIA ¢ Sir, he iz totally misguicing and misleading the

House...(Interryptions)..
(At this stage, some hon. Members Jeft the Chamber)
THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Please, take your seats.

SHRI SHARAD PAWAR : There are two areas where the situation is serious. One is sugar and the
second s pulses. |accept that the ag far as prices of pulses are concerned, particularly in case of fur
adaly tirad G, moong dal and masaor daly the situation ig naot very comfartable. In fact, it is affecting
each and every family of this country. YWe are quite worried and we have taken certain steps and we

would like to take some more steps, which | will elaborate.

Second issue is about sugar. In fact, two years back, the country’s situation about sugar. was
altogether different. Domestic sugar production this year is expected to be somewhat near 1o 150
lakh tonnes. In the year 2007-08, it was 2464 lakh tonnes, that is, the final estimate. What was the
situation this year? This year, the total production i& somewhat near to 160 lakh tonnes, and if we
add last year’s carry forward stock in the country, that is somewhat near to hundred lakh tonnes.
So, the total comes of 250 lakh tonnes. And, the domestic yearly demand is somewhat near to 225-
230 lakh tonnes. In fact, the plantation of sugarcane this year and in the lagt season, as compared to
two years back, is definitely less. Reasons are many. One of the reasons is that about two-three
years back, there was too much production in our country, and because of too much production,
prices dropped like anything. The farmer was getting somewhat mear near to Bs. 650 to Rs. 850, or
a maximum of Re. 1000, per tonne price for sugarcane. So, that was not viable at all. In such a

situation, sizeable gection of the farming community, who were involved in sugarcane production,
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decided to shift from sugarcane to ancther area, particularly in UP. and Northem India where lot of
farmers have shifted from sugarcane to wheat. We have seen that wheat production has
substantiallly improved and one of the reasong is that this Government as taken a conscious decision
to pravide Re. 1080 per quintal price for wheat. In fact, when the NDA Government was in power, the
price of wheat was Rs. 540 per quintal . Within four years, fram Rg. 540, we have gone to Rg. 1080,
That is the reason that farmer has shifted to wheat and its praduction has increased substantially.
But, that has affected sugarcane production and sugar production. And, this is happening not only in
Indlig; unfortunately, this year, globally, sugar production has been dropped and prices have been
rising. They are going up like anything. In fact, | recollect, in this House, about three years back,
when there was a digcugsion on the sugar prices, some hon. Members were insisting that prices
should go further down and | made a statement, which is part of the record, that unless and until the
prices of sugar reached to somewhat Re. 22 1o Re. 23 per kilogram, farmer would not go in for
sugarcane plantation, and it we were continuously taking actions where prices of sugar would come
below Rg. 12, Re. 13 and Rs. 14 and the prices of sugarcane would come below Rs. 1000, definitely,
you would gee, in two years® ime, prices of sugar would go to Be. 30 to Be. 35. That | briefed in this

House ahout three years back. Exactly the same situation we are observing today.

There ig one more problem this year that we are facing. As per out latest information, as
compared 1o last year, the area under sugarcane production is little more. But, | am worried about
productivity tonnage. One of the reasons for that i= insufficient rain. India’s major sugar-producing or
number one State is UP. We have seen that UP Government has declared drought in about 48
digtricts or 49 districte. There is insufficient rain in UP. The second major sugar-producing State i
Maharashtra. Sufficient water iz not there also. Farmers are not showing interest to go to the
sugarcane plantation is going on. Fortunately, there is good plantation in Kamataka, Tamil Nadu and
Gujarat. That is the reason why | say there is mare area under sugarcane production as compared to

the last year. But still we have to keep a close eye on the situation.

We have taken many decigions just to improve the avallability of sugar in this country. This year
we have given better prices to sugarcane farmers. Mumber two, we have allowed duty free import of
raw sugar. Why raw sugar? Because we want optimum capacity utilisation of Indian sugar industry
and sugar mills aleo. So, they can now import raw sugar and process it here. We have not put any
restriction on that. Let them make it available in the market. YWe have given this oppartunity to all the
sugar mills in this country. There are many sugar mille which are now imparting raw sugar from Brazil

and some other countries. They will able to process it and make it available in the country.

[ 'was not happy to take one decision, but we have taken that that decision alko. We have

allowed our PSUs to impart fine sugar, initially at ane million tonne. That process has aleo started.
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S0, we are importing fine sugar; we are importing raw sugar; we are encouraging domestic
farmers to grow more sugarcane; we are providing more prices to the farmers as compared to last
vear. Last year it was at 81 rupees per guintal . This year we have provided 107 rupees 30 paisa or 40
paisa per quintal. | am sure, farmer will get good prices, and if there is a sufficient rain, he will
definitely go for population of sugarcane and the situation may change. But it will nat change within
one year. [t will take time because Ultimately sugar s a8 yearly perennial crop. [t will take ane year or

maore than ane year ta get the final resLlts.

Regarding pulses, as | said pulses are one of the major crops that are affecting us. India is the
largest producer as well as the largest consumer of the pulses in the world. India has been a net
importer of the pulses due to mismatch between  domestic supply and demand of the pulses.
Daomestic production of the pulses has been around 14 to 14.5 million tonne during the last three
years and the demand for the pulses is somewhat near to 17 million tonne. So, our production is 14
10 14.5 million tonnes and our demand is 17 to 18 million tonne. Sa, there iz a gap between demand
and supply of about 3.5 to 4 million tonne. The gap between demand and supply is filled by import of
different varieties of pulees from different countries, depending upon the availability. In view of the
limited source of availability of different varieties of pulses in the international market, domestic prices
fluctuate. Last year and this year also, what we have seen in that amaong pulses, production of two
crops have been affected. One is Tuwr and the other is Urad. And a little bit of AMoong. Also jowar.
Unfortunately, these two crops. Urad and Tor, had been affected last year not just in India. The
avallability of Tur in international market was also limited. In fact, in the global market, the total
availability of pulses was, | think, about 5.5 million tonnes. India alone had procured 2.5 million
tonnes. Fifty per cent of the pulses available in the international market have been brought by India.

We tried to make it available in India. Still there is a gap and that ig the reasan why the prices are

going up.

But thereis ane good thing this year. All of us here are worried about maonsoon. All of us here are
worried about the area under rice cultivataon. But, this year, our observation, based on the reports
from all the States, is that the area under pulses cultivation has substantially increased, particularly
that of Twr. T we get good crop, | think, within & few manths, the situation will be changed

altogether.
SHRI SANTOSH BAGRODIA (Rajasthar) : Sir, what about prices?

SHRI SHARAD PAWAR : We have given extremely good MSP and that is the reason why we are

suddently sesing maore area under pulses cultivation.

We had taken some other decisions also. Firstly, when availability is a problem, we have taken a
decigion to remove all restrictions on import of pulses. Practically, there is no tax on it. It is allowed
for arybody in the private sector. We ingtructed all our major PSUs to import. So, they have also
imported it. PSUs, particularly STC, PEC, MMTC and NAFED have been allowed to import pulses.
The Gaovernment has taken a conscious decision to support them even if they lose some maney. For
lozses up to 15 per cent, the resporsibility s taken by the Government of India, and far gervice

charge, of about 1.5 per cent value of the operation.
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Under the acheme, in 2008-09, mare than nine lakh tonnes of pulses have been imported. Out of
that, eight lakh tonnes were disposed of and about one lakh tonne is available as on 29th of the last

maonth.

We have also introduced one scheme. Under the scheme for distribution of pulses, a subsidy of
Ra. ten per kg ie given for imposed pulses distributed through the Public Distribution System. Initially,
1% States have applied for it. They have shown willingness to accept the scheme. We have imported
not directly from Government’s account, but we tdd the PSUs that they should import and supply

them to various Governments.

Ultimately, four States came forward. They are @ West Bengal, Tamil Nadu, Kerala, and Madhya
Pradesh. They have taken the resporsibility to make avallable these pulses through the Public

Digtribution System in their own States.

Recently, my attention was drawn to a report an a television channel alleging rotting of huge
stocks of imported pulses. In fact, one hon. Member has alsa raised this particulat subject here. |
have taken report from all the PEUs and found that this was factually not correct. As per the reports
given by the PElUs and found that this was factually not correct. As per all the PSUs and found that
this was factually not correct. Ag per the reparts given by the PSlUs, the unsald stock with them is
1.27 lakh tonnes of pulses of which yellow peas and dun peag account for 1.9 lakh tonnes ar 74 per

cent of the total unsold stock as on 29th July 2006,

Degpite their higher availability at cheaper prices, the State Governments are reluctant to
distribute yellow peas through the Public Distribution System. There is no demand for yellow peas.
This organisation has imported substantial guantity of the yellow pease. In fact, there is a demand in
certain areas for yellow peas. But, States are not accepting yellow peas and that is the reason,
particular quantity is still with them. There were reparts that large quantity of imported pulses was
lying uncleared in Kolkata port. | have the report from the PSU that there was a problem in Customs
clearance in Kolkata port for the last two monthe. This has since been resolved and stocks are being

cleared regularly. So, that is not the issue today.

In fact, | am very happy that some of the States are now taking ot of initiatives. The Delhi
Government hag taken a decision. They have provided subsidy. They have started distribution of
pulses throgh the public distribution system. The Andhra Pradesh Government has taken that
decigion. Yesterday orly, the Civil Supplies Minigter from Maharashira contracted me and said that
they have also taken a decision in their Cabinet to provide pulses through public distribution system.
Whatever additional price will have ta be paid, they will pay from the Government side and they will
make available comparatively cheaper pulses through PDS to all sections -- whether it is AAY, BPL
or APL. | am sure, each and every State ig gaing to take initiatives like thege so that prabably, those
who are practically affected by high prices will get some relief. It is my appeal to all the State
Governments that as the Government of India is discharging its responsibility, similarly, in such a
situation, they should also take certain responsibility and try to protect the interests of sections

vinerable of the society.
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Sir, there are certain issues which were raised taday in the discussion and certain demands were
also made. In fact, these Members are nat here. There was ane suggestion, particularly from an hon.
Member from Kerala. Regularly, whenever they get the cpporturity, they always try to raige this issue
as to why universalization of TDPS ig not feasible and why are we not taking it up. In fact, in 1994.
The Government of India took the decision to infroduce targeted POS. Instead of providing cheaper
foodgraing to every section of the society, let us concentrate on the poorest peaple, those who come
under the BPL and provide them 35 kilograms on a particular rate, and we should also provide for
those who are Above Paoverty Line at a subsidized rate, but, according to our stock position. So, this
acheme has been introduced in June 1997 and this scheme ig continuing till today. At present, under
TPDSE, the level of food subsidy is 78 per cent and 88 per cent on wheat and rice for AAY category. It
is 72 per cent and 70 per cent on wheat and rice for AAY category. It is 72 per cent and 70 per cent
on wheat and rice for BPL category. It is 60 per cent and 56 per cent on wheat and rice which is

supplied to APL category. So, we are already supplying this.
[MR. DEPUTY CHAIRMAN in the Chair. ]

Sir, one of the impartant things ig, till today, we have not changed the price which was fixed ning
years back for PDS. Though we have substantially improved the Minimum Support Price for the
farmers, yet we have nat changed the issue price for BPL and AAY since last nine years becauge this
Government feels that these vulnerable sections have a right to get foodgraing at a cheaper rate.
That is why, that decision hag been taken by the Government of India and that subsidy version has
gone somewhat from Rs. £0,000 to Rs. 55,000 crores which the Government of India has borne. It is
poesible to take such huge burden for only that section which is weaker, in the true sense. And, that
is the reason, why, this targeted PDS has been introduced and implemented for that section. It is not
possible to implement the scheme for each and every gection of the society. That will be a substantial

financial burden and that burden the Government of India is not able to take uponitself ag of today.

There is also another complaint that allocation of foodgrains to the States under TDPS has been
reduced. That ig not correct. Fach and every State is getting under BPL and AAY category 356 kgs.
per family per month and that is izsued evernywhere. The expected number of the BPL family, which
has been given by the Planning Commission, ie 6.52 crares, that is, 30%-35% of the total
population. There i no reducton in the allocation for the BPL and AAY categories in the States and

the UT=.

There is another complaint that we are not ghving anything to the APL category at all. That ig also
not correct. In fact, the APL allocation during the year 2009-10 is 172 lakh tonnes. Previously it was
112 lakh tonnes. YWe have enhanced it and we are providing, at least, 10 kgs. per APL family per
month. The States which are taking advantage of it are definitely getting this type of allocation which
we are regularly sending to them. So, this was also one of the important issues which were raised

here. | tried to give & little more information about that.
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One of the important issues raised by a few hon. Members was about futures trading and the rise
in the prices of essential commodities was the effect of futures trading. In fact, | apreciate the
concern of the hon. Members about the possibility of futures trading spawning excessive speculation
and there by causing price rige. The fact shows that this has nat been the case in our country. There
ig no futures trading in urad and tur since January, 2007, It has been suspended. But the prices of
these commadities are showing a sharp increase even today, though urad and tur are not traded in
futures. Then, why are the prices going up? The prices are going up because there iz & mismatch
between demand and supply. Future trading iz not regponsible for it. This is the observation. As
against, this, there is futures tarding in gram. Year on year, change of prices of gram was negative. It
was minus 4.8 per cent in 2008-02 and Minus 3.1 per cent as on 18th July, 2009, The future trading in
wheat has been restarted recently. The prices of wheat are stable. There was a modest increage of
4.53 per cent in 2008-02 and 1.6 per cent this year. One of the reasons is that we have given better
MEP. We have increased the MSP from Re. 440 to Bs. 1,000 to Re. 1,080 per guintal. In fact, the
price in futures trading s hardy 1.6 per cent. So, the conclusion which some of the hon. Members
have drawn here is that future trading is respongible. | am afraid, it is very difficult to reach that

conclugion after going through the explanations that have been given.

In fact, we had appointed an Expert Committee to examine these issues. The Committes was
appointed under the Chairmanship of the Planning Commission Member, Prof. Abhijit Sen, to
examine whether the future market was respongible for the rige in the prices of essential
commodities. The Committes in it2 report acknowledged the fact that the futures market provide a
platform far price discovery and price risk management, and the farmers would be benefited from this
economic functiong of the market. The Committee aralysed the dally, weekly and monthly data on
the price volatility, that is, spat price. The analysis made by the Expert Committee led it to conclude
as follows. “Given these conflicting results from dally, as against weekly and manthly data, no strong
conclugion can be drawn on whether introduction of the futures trade is associated with decrease or
increase of the spot price volatility. The Committee also analysed annual growth rate in the prices of
sengsitive commodities in pre-future period and post-futures in some of the sensitive commodities
that have higher weight in consumer price indices, it ig not possible to make any general claim that

inflation accelerated more in commodities with futures trading.”

Another issues was raised here gbout the volume of frade. | would like to mention that high
volume of futures trade in commedities indicates the robustness of the market and should nat be of
much concern if the market is well regulated. It is true that futures trade value has grown from Re.
21,55 lakh crores to Rs. 52.42 lakh crares, fram 2005-06 to 2008-09, but in respect of the agriculture
commodities, there has been virtually no increase. Whatever is the gain of the increage that we have
geen that is in other areas, that ig, gold, silver, ather metal, crude oil and natural gas. That is why

one should nct be worried about all these things.
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Lagt paint, which was raised by some of the hon. Members, was about the action taken under
the FEssential Commaodities Act. 1956 to check the price rise and hoarding of the essential
commodities. at present, there are 18 States and UTs which have issued orders imposing stock
limits/licensing/stock declaration requirements for the essential commodities for which the
Government of India has issued orders permitting the issue of such restrictions. There commadities
are pulises, rice, paddy, edible oil, edble cilseeds and sugar. In the case of pulses, 13 States have
issued orders imposing stock limits and another four have imposed licensing/stock declaration
requirements. The Prevention of Black Marketing and Maintenance of Supplies of Essential
Commodities Act, 1980, gives powers to the State Governments to detail persons Up to six months if
it ig found that they could act in manner prejudical to the Maintenance of Supplies of Essential
Commodities Act. During the calendar year 2008, the States have detained 162 persons. These
actions also help to keep in check the prices of essential commodities. My Ministry has been writing
to the State Governments, from time to time, an the need for strong enforcement of these statutory
provisions. As the august House is aware, these powers under EC Act have already been delegated
1o State Governments far effective implementation ag per local conditions. We are also meeting with
the State Gowvernment representatives an 8th August to discuss the situation along with various
igsues arising out of the current status of the mongoon. In this mesting, we would also be
emphasising the impartance of these regulations and the need for fully utilising the powers that are

gvallahble with the State Governments today.

2o far as the overall price situation is concermed, the situation s gerious. But the Government of
hdia is taking various steps. The Gavernment of India is trying to augment the stock. The
Government of India is trying to make availakility of some of the items like pulses and sugar in apen
market. The Government of India has, practically, introduced a policy in regard to easy imports from
anywhere in the world and alsc some financial support through the Public Distribution System. My
request and appeal to the State Governments is, this is a different situation. Unless the State
Governments and the Central Government come together and act collectively to protect the interest
of the weaker sections of the society, thogse who are affected because of these higher prices, it will
be difficult to improve the averall situation. | am sure the way the State Governments are taking
initiative, probably we will be able to improve the overall situation. YWe are only warried about the
overall situation of the monsoon. | am sure, if the manths of August and September go well, we will
gee a different situation. This is a part of the time of test. | am sure, this Government will waste no

effarts to protect the interests of the affected pecple. With these words, | conclude. Thank you, Sir.

SHRI ARJUN KUMAR SEMGUPTA @ Would the hon. Minister congider re-introducing  the
Commeodity Transaction Tax which he had withdrawn during the Budget ?

SHRI SHARAD PAWAR : Sir, as far as introeduction of new taxes is concerned, | am nct the right

perscon to say about taxation. But we will gave a serious thought to this.
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